351 Matters Under
Rule 377

(st TrafasTa qemar)
wqar af @ FA Ay G gX ATE
agl w4, wreg #y sfex frdwr

(v) Demand for releasing more water in
canals for integrating the dryving
crops in Kota and Boondi (Rajsthan),

Y §EN WATT AW - [T ARNET,
w121 7 & fad (raema) AN @A
FAa g ¥ A T ST & w1
ged §n w@r § ) 2§ TAT g
¥ oifght 7 1€ g AF 7 F-TA
fawl A gael &Y ardt 21 Faf 2
frargan § | Aagd A 37 97 A @19
A e & fag oY gEar A wImm
war | fw wfw qv @t gF ¥739 0w
qrdY gfewer & w57 qran @, faa® o
A qEAL A 2 A § ) w229
®Y qufl 3T FAaET Nz A A faF
# Az 7} ®Y ¥ auy & % fam zar B
it faawm afrfeafa & 3@ aYzr 3 §9
far ¥ waw fafe” a7 & o & w3
¥ wus qu @ §, arqul I qIAY
srqrfawar g 1z I fas F7 &7
0 fzo 3 ) sasar F 07 )

(vl) Necd to amend the Forest Act, 190

st gim uEm (&FEEYSr) o Fenm
agrza, FA-afafaan 1980 & srfaran
¥ aga faglfia faag g Ifaesi &
FTTM I 93 ¥ qFAIT & A7) H
fasia wd A7 FTH, IRT QyHAT,
fagAteo, g fantm, w17 fauie &
14 AT 57 92 40 § | Afwfas &
af@ A& qF F adl & wAwa ar
afgfafda :iF M ssaw g ) AT a3

faatas &7 & Iz wewrer oF faot-
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g H AT 1976-80 & 757 w@lwA A
famter ¥1d & N7 g A N &
AMAHE TC T 1 1981-82 & efgn
T 7t Anfa & qearq af o aqua
AYAT ¥ AT ST FAIETT A€ AGY
WIR 1A ENA AW qfA & awiar
ey 3919 Ay 1983 X ax  fefe-
¥ & q@1T 9T gUAT 7 ar4 famr
aqr @1 QT W wEE &ATA & fAo
afraftar R i@ Fadv e
WITE JATHIG OF AAAT =1 ZHAT WY
@ b A =Y ) qren & sfa gmia
8Y 77 B 1 T9 AT &1 TOANIF gAIU qA
drix Nfa qr qe @ b waqr ®
Aggin ¥ fear 321 €Y a9 € ey
"qATT

uv1 gy ? fe odam afefaan )
gmfa= &7 fagr e a3 fray an
¥ q97% & g fanfo w131 ¥ fav &g
aTEYT &7 yAWEA Aryvaw grar gy,
sfafana & qurat gr1 7 74 ¥ sd)wy
vigl & fan &A17 g7O17 &) Aqufa
argraw 2f grht nfge ) F:07 grTIT
Y gaaft gz ¥72 & 29 a afsq
% xfy g7y xNAT ATACAE R

faam =3 gwiv & fagifrar Na
wifzo 5 g gfemi a dta agw
afar €1 qqn A an a1 (3 wfq &
gz A 2, 3a¥ A3 7 &z AIET
€ qfa Far Aravaw T 72

12.20 hrs.

GENERAL BUDGET, 1984-85 —
GENERAL DISCUSSION—Contd.

MR. SPEAKER : Now, we recsumc
further  discussion on thec Budget
(General).  Shri Vairale,
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SHR1 MADHUSUDAN VAIRALE
(Akola) : Mr. Speaker, Sir, yesterday,
when 1 started my speach, the house was
adjourncd and so, I hope, 1 will be given
full time to-day.

Firstly, I must thank our Minister
for Finance.

MR. SPEAKLR * Your umc is for
yesterday and to-day also.

SHRI MADHUSUDAN VAIRALE :
Yesterday, I took half a minutc oniy.

MR. SPEAKER : And then you were
asked to o ntinuc to-day.

SHRI MADHUSUDAN VAIRALE :
Anyway, Sir, | must congratulatc the
hon. Finance Munister for prescnung a
rcally balanced and progressive budget

We have b:en discussing this budget
in this House and quitc a few fricnds
participated in the dcbate. We have
also gone through various rcactions afier
the budgct was presented in this Housc.
These reactions can be categurised under
three heads— (1) the criticism from the
Oppusitisn Beaches, ( 2) the criticism and
reactions of the industiy in this country
and (3) the criticism and rcactions of the
pecuple who arc concerned about the tax
management in this country.

As far as the first criticism from the
Opposition s concerned, 1 think the
Miuuster of l-inance will not mind if 1
describe him that he was very unkind to
the fricnds sitting n the Opposition
Since long they were waiting for an oppor-
tumity for some additional weapon with
which it would have becen possible for
them 1o beat the ruling party Everytime
and, of coursc, almost all days, their
whelctime activity is this. | do not
blume them for that. But, he was un-
kind not to give them cnough handic to
criticise the ruling party. While criticie
5ing, the Opposition has many inherent
advantag:s. On onc hand they can
triticise  the budget by going to the
“Xlreme right and on the other hand they
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can criticise that by going to the cxtreme
left. There arc also some friends who
do not know whether they are in the
Right or in the Left or in the Middle.
Even then, some of them do not even
know where they are really standing.
The only thing that they know is that
they are sitting in the Opposition now.
Their main criticism of the budget has
been that this is an clection budget, Well
Sir, 1 think our fricnds should not
grudge if this is an clection budget. I
would concede that even if it is an elec-
tion budgut, — we arc not sorry for it.
Wc know that this is an clection budget
in a scnsc that this has only tricd to ful-
fil the assurances which we had given in
our Election Marifesto. That is the
cxact purposc and that is the only purpose
for which wc are sitting here, If we do
not fulfil our election promises, then, [
du not think that we have any business
to sit here on the Treasury Benches.
And, if we try to implement the promises
given in our Election Manifesto, surely,
this is an election budget and, I have no
doubt that whatever our Opposition
friends may say, the people in general in
this country are very happy about the
way the budget has becn presented,

12.24 hrs.

IMR. DEPUTY-SPEAKER in the
Chair]

Again there was some criticism that it
was a miscrly budget. I do not know,
because as we are situated in reference
to our political situation the combina-
tions in political partics are very diffe-
rent. In the samc party you find extreme
rightists and socialists. So, thcy do not
sec cyc to cys on many matters, namely,
industry, finance, centralisation and dece-
tranlisation of industry. But politically
they have to sit together. Therefore, it is
bound to happen and, as such, many a
time their criticism cannot bec under-
stood properly.

Another criticism that was made
about the budget was that thcre was no
attempt at resource mobilisation. 1 do
not understand what do mean by this,
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They probably had expccted the govern-
ment to come out with wvery heavy
taxation so that it could be used as a
weapon against the government whercads
for government it is but nucessary to try
to keep the balance while presenting the
budget.

Then therc is criticism from the
industry. In this regard I must say that
our industry on the one hand arc trying
to project themselves as most modern
people saying that they want modern
technology and everything modern except
their cconomic practices. In outlook, I
am afraid, they are still in mcdieval age.
I will give onc cxampic. [ am glad that
many concessions have bcen givza to
textile industry. Today's gencral picture
about the textile industry is that it has
more or less becomc much sick. Sir,
therc was criticism in the House when
we took over mills in Bombay. If we had
not taken them over agamn therc would
bave been criticism that we were not
attending to the people who were going
to be unemployed becausc of the closurc
of the mills. There isa history of the
textile industry in this country and it is
a peculiar history. It is an old history.
Textile industry in this country carncd
huge profits but they necver tried to
pump it back into the industry to make
it more modern and profitable and all
the profits they diverted to somecthing
clse and the net result today is that the
industry is in trouble.

Sir, again there is criticism since last
year about not going compensition for
expenditure advertising and other ¢xpen-
diture. I have tried to study the prob-
lem and my information is that as far as
this expenditure on advertising and other
things is conccrned for cvery rup.¢ that
was spent on adverlising government
used to pay B0 nuya paisc and the
advertiscrs used to pay only 20 naya
paise and becauic there was concession,
so at the cost of tax cxempuon they
wanted to publicise. Well, their argu-
ment is if we want to grow, there must
be sufficicnt publicity. I agrec. But they
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must prove their credentials. When we
soc & wholc page of advertisemont about
tractors and such things in English Preas
and glossy magazings we do not under-
stand its rclevancy. I do nu  know
what percentage of peasantry in
this country rcads these English nows-
papcrs with advertisements of tractors
and o1l engines and things like that. In
the sams way, there are many caves.
Today advertising has become an industry
in our country.

I think there is a turnover of more
than Rs. 400 crorcs as far as this indus-
try 1s conccrmed But they should not
makec so much out of the fact that
Government is not allowing them theso
sorts of wastcful cxpenditures. 1f they
arc more careful, I think, 0 future it is
not impoasible that Government may
recoasider its stand, In regard to these
advertisements there is a recent trend.
Substantial contribution for the advertisc
ments 183 comming from the forcign
companies and th: multination:ls.

MR. SPEAKER : Mr Madhusudan
Vairale, | jast want to know what is the
rcason why these people give advertise-
ments 10 these papers  which are nnt
available to, or rather, nst being rcad be
the general farmcrs ?

SHRI MADHUSUDAN VAIRALE:
Well, Sir, I am myseli trying to  cvalu-
atc the rcasons. One possibility could
bc that they happen to be commonn
peoplc common and mutual interest of
his business houses and there are so
many common firms. | could be a Dire-
€tor in an cngincering company and at
the sam= time I could be a Dircctor in
a Publishing company Or, I may be a
Director in a Tractor company or my
daugi:ter«in-law may b: a director in
some Chemical company or Stec! com-
piwny. It is a situation which wc find
generally in this conutry. Hardly they
have put their own funds in the industry.
They might have put fuids which may
amount to 10 p:r cent of total iavest-
ment in the company and all the remain-
ing investment comes from financiail
institutions, fromm small sharcholders,
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from Government and commercial banks
etc. So they have also to be thankful
to society in general and Government in
particular that in order to have proper
growth of industry in this country quile
a few conc msions are bueing given. Then
again, somc industrialists complained
about inflativon. I would like to draw
their attention to onc fact. May be there
arc so many facturs causing iaflation.
But, Sir, there is onc important fact
which can causc inflation. That im por-
tant fact is that if every industrialist docs
not invest more and more in creating
new factories ; more commoditics are
not produced ; and if more commodities
are not produced that also can be a
causce of inflation. They eoavenicntly
forget the recent economic trend which
s noticed in the United  States of
Amorica. There are some industrialists
in this country to whom the United
Statcs of Amcric: happens to be friend,
philosopher and guide. There arc after
that mode! and they think this is the
most modern thing ia the world. But
they perhaps forget  that even in
Amcrica people giving slogan of forum
of free catcrprisc have comec to adopt
more and more, in & progressive manncr,
to resirictive trade practices. Last yecar
only President Reagan has come out
with an ordcr that not more than 207
imported cars will be allowed inside
America. So this it the situation.
This 18 the pattern of forum of free
enterprise. In this country the people
who appreciate that philosophy try to
criticise our budget, our financial
approaches, from that point of view.
So, it 13 time thcy are reminded of this
fact that even in that so-called capitalist
society these restrictive practices are
being #dopled in a morc and more pro-
Bressive way.

Now, as far as intcrnational
cconomy is concerncd, well we may
be thiuking, we are thinking and
wc are much more concerncd about
the possibilitics of nuclear war. But at
the same time, wc have to give some
attention to this cconomic aspect also.
Though America; Japan, West Germany
and South Korea appear to be very
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close friends, I would point out that
they are also having cold war amongsat
themsclves as far as financial and econo-
mic matters are conccerncd. Many of
them are tryinE to dump their products
in our country by lowering the prices
of their products and particularly, this
is true in the ficld of shipping. it is truc
in ficld of textilc machinery, it is true
in the ficld of steel and we shall have
to find out the reason for trying this
kind of dumping, of their products in
our country. They arc prepared to suffer
losses for five or ten years bccause they
want to creale a potential market for
their products for the coming, 20 ycars,
They arc prepared to suffer losses tem-
porarily for five or tecn years so that
they can double their profits during the
ncxt 20 years. Therefore, 1 would reite-
rate that while planning the taxation
mcasurcs, pirticularly on the customs
side, the hom. Financc Minister has
given due consideration to this fact and
and [ am glad hc has came out with
proper measurcs in the budget,

Now, my second pointis this. The
gencral tone of the discussion, particu-
larly by our fricnds on the opposition
benches, is that as if we have not pro-
gresscd at all and the tendency is gene-
rally not to belicve the figurcs which are
usually given by the Government. In
this rcgard, I would like to point out
somcthing which is indicative of the
prosperity. Whether prosperity is com-
ing. This is thc question posed by my
fricnds sitting on the opposite side. May
be it is coming with a much lower
specd, but, no doubt, there are signs
that prosperity is coming and they do not
belicve this, apart from the fact whether
prosperity is coming or not, because th:y
always fcecl that Government's figures
cannot be correct. I will quote from the
survey undertaken by a non-Govern-
mental agency which was published in
the papers which are not always so
favourable to the Government. As far as
the metropolitan cities are concerned,
there is a hue and ery. Now, particularly
about the metropolitan citics in this
couniry, | may point out that a majo-
rity of Member of Parlizment do nol
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belong to the ruling party. They belong
to the opposition partics. What is the
trend in these mectropolitan cities ? I
will just quotec some facts here.

“A study of the four major
metropolises ia 1982 showed that
45°% fclt they were botter off than
five years carlier, and another 42
per cent felt theic income l2vel was
the sime. Optimism regirding the
Future infects the mjority : 54 per
cont felt their  spending  power
would improve over the ouxt five
years, and very thought they would
actually be worsc off thaa b.force™,

These are the indications  given in the
report by a private agency and not the
Govcrnment agency.

“The-c is other evidence 1oo to
support the claim that people now
have more money in their pockets.
Till five years ago, the annual in-
vestment in new company sharcs
and dcbentures tolalled barely Rs
100 crores a year. That figure has
now jump.d virtually overnight to

Rs. 1000 crore and numcrous
companies who carlier counted
their share holders in thousands

now do so in lakhs."

I would now draw the attention of
our friecnds to this fact. Sharcs are
purchased mainly by middie class and
lower m.ddie class people. The people
in the higher brackets float their own
companics and become their Directors
ctc. In this context, I would like to
point out, subject to correction, that
there arc only 70,000 pcople who show
their income morc than Rs. ten lakhs
per ycar. There womld, of course, be
others who would be having propertics
worth crorcs and lakhs of rupues, but
thcy may or may not be in this bracket.

There is no doubt that our country
has gonc towards prosperity during the
last few ycars and it would be clear from
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this  indication, and I quote from
India Today of 15th February, 1984 :

““Therc is no disputting the fuct
that the middle class—defincd by
both incum: levels and life styles
aspirations——now  constitutes a
much broader band in any statisti-
cal ordering of the total popula-
tion.'

Again, I will give onc more cxumple.
Because of our large investment in
various sectors and because of our unti-
ring cfforts, a new class of consumers has
cmerged in the country, and I will again
quote :

“There was a ime not long  ago
when the prospective customer was
the salarnied muddie cluss ; company
cxecutives, senior civil servants, the
armed forces. But these have given
way to a more sp:ndihriflt  socicty
made up of such unpretcatious
tradcsmen  as  panwallas, small
businessmen, thce grow'ng armies
of the sclf-cmpiwed., cxporters,
cvcn taxi operalors, and the more
statusconwious profcasionals hike
doctors and  lawyers Small «wcalc
=ntrcprenrurs alone have quadrap-
led in the last d.cade ——from 1.4
lakhs to 6 lahkh=——giving a power-
ful ncw impctus to consumer
damand.”

Then, investmcats in other fields have
given a tremendous impetus in the direc-
tivn of prospzrity. In this context, agan
I would like to quote

“‘Even basic investments by the
Government, in such things as
clectricity and roads, have begun to
have a pay-off for consumer goods
manufacturers In the carly 1960s,
only 22,000 of the country's

575.000 villages were clectrificd.
Now the numbcer totals 3 lakhs
Creating a vast markct for clectric
fans, TV scts and kitchcn apphan-
ces. The road nctwork has similarly
cxpanded over the ycars and trebled
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in total length to 1.6 million kilo-
mecters. With cven remote  villages
now linked by road, the twowhecler
market hias become truly national,
ard led to the most spectacular
growth in demand among all con-
sumer goods items Even the lowly
bicycle has-m:de rapid strides for-
wards, and the country’s annual
production of around 5 million
bicyeles is ncxt only to China's.
Such duvclopment is likely to con-
tinue in the next 20 years,™

Arc all these not  signs of cmerging a
prospcrous India?

Now, I would quote some figures in
the field of production. There were
some hon Mombers in this House who
cnticised the introduction of colour
television 1n India. At that timc they
forgot that they were opposing the cmer-
gence of modern  tcchnology in the
country. 1 will give figarcs for three
ficlds. At one time, rcfrigerator was
considercd to be a luxuary ; it is not so
now, The production of refrigerators in
1961 in this country was 11,000,

In 1981, Television production was
219,000 n the country in 1975 it was
only 97,000 ; in 1982, it was 570,000,
The projcction of the Minstry is that
the production in this ficld would be
much more.

Takc thc case of two-wheeler. This
vihicle 18 not required by wealthy peoplc;
this is not conccrned  with blackmarkc-
tecrs ; this is not  concerned with  the
people who arc not in the habit  of pay-
g tax ; this is concerned with the
middic class, with thc workers and also
villagers. In 1965, wc were producing
only 45,000 two-whcelcrs ; in 1980, wc
produccd 310,000 ; in 198BS, the pro-
duction will be 1000,000 two-wheelers
will bc produced. What 1s the  signifi-
cance of this 7

_ Then take the case of man-made fab-
rics. The pe- capita production in 1961
was 1.2 metres and in 1981 it was 5.0
metres—five times increasc ; and this is
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rcquired not for rich people.

Thry have provided Rs. 11,858 crores
for thc schemes concerned with the
rural arca and Rs. 758 crorcs for the
schemes concerned with the agricultural
arca. During Question Hour a point was
raised. The rcal question will be that of
implemcntation. There are many people
in this country who aic not intercsted
in implementing schemes deliberately or
may not be deliberately, but the result
will be the same.

Today therc is a discussion about
Centre-Statc  reclations. If morc auto-
nomy for non-implcmenting these pro-
grammes is considercd to be a virtue, I
think it should be discouraged ; and
government will have to sec that the
schemes arc implemcented by the States.
Through all this excicise, the government
is trying to create a short of balance in
our cconomy. In other words, they are
trying to icmove the imbalances in the
economy. The-c imbalances arc in many
forms One of the forms is the regional
imbalances. I come from Maharashtra.
Pcoplc think that this is industrially the
mos! progressive State. Except on the
west coast and a  foew cities in the west
coas! rcgion, the rcmaining Maharashtra
is not industrialiscd. Take the region of
Vidurbha which I represent. Fortunately,
the Covernment of Maharashira have
appointed a committee 1o assscss the
rcgional imbalances in the Stato of
Maharashtra. Today, the budg.t will bo
presented in the Maharashtia  Asscmbly.
I do not know what is going to come
out from that budget. 1 would reques:
the Central Government to give adviea
to the State Government that while
calculating imbalances in the ficlds of
region, they will calculate the imbalances
in the public scctor and the private
scctor. 1 have written a letter to the
Finance Minister of Maharashtra
requesting him that the imbalance should
be calculated in the public scctor because
it is 100 pcr cent government investment
both by the Cecenire and by
the State The imbalances should
be calculated in the private sector invest-
ment in the same way as thcy are cal-
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calated in the public scctor.

The private sector pcople get 90 per
cent from other agencies, they invest
only 10 per cent from their own pocket.
So, that also has to be calculated. Then,
again they must not forget to calculate
the imbalances in the investment in the
cooperaltive scctor bucausc in the coop-
erative scctor again 90 per cent is fiom
the Government and 10 per cent by shar-
cholders——1 will not give you the
details——but through you I would like
the Central Govornment  also to look
into this matter. But let it not b.come
u political issuc and it should be cnsured
that thesc imbalances in Vidarbha are
removed. While  cstabl-shing public
undcrtakings they should also sec that
public undcrt.kings are distrubuted
to hackword arca of Vidarbha and that
thuere is some sort of rogional balance

while cstablisking ncw public undcr-
talings.

I again  congratulate the Finance
Ministcr and I thank you for the tme
given tome.

MR. DEPUTY-SPEAKER * You
have taken thirty  minutes. Shrimat

Vidyawati Chaturvedi.

AN HON MEMBER : What
me?

about

MR. DEPUTY-SPEAKER : [ will
call you. All the¢ Mombers  prescnt
here will be called. The ruling party

time is still there @ Therefore, everyone
of you shall be callcd.

SHRI A. NEELALOHITHADASAN

NADAR (Trivendrum) : What  about
me?
MR. DEPUTY-SPEAKER : Your

timc is always thcre and you will be
cal]lcd. You only wanted that you
should be called today. You must give
that discretion to me to call you any
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time. I will call
chance.

you. You will geta

SHRI A. NEELALOHITHADASAN
NADAR :.Ycsterday when 1 was to
spcak you called Mr. Puojary.

MR DEPUTY-SPEAKER : It is all

richt I will call you A" of you will be
givema chance 1 will  give youa
s.cond chanc..

(Imierruptions)*®

MR DEPUTY-SPEAKER : Plcasc do
not record anything Yes,  Shrimat
Yidyawati Chaturved) now,

vl feared et (Aag))
crk agA fv & aw> &1 aada £% Q)
w9 faw g9 agRT €1 vmwzr g,
IR TFA A €A TV QY TRIA J €7
a9y § waqa gat aaY o rrarn fag
qrfwq avg A wifyaEr guar fear
nar § ag Az @ M AG A7 faer.
Arg 2, & arzy weEl & IAYY wemgan
¥7a) g AY7 qAmaA 2 gdA €A g
fe o g7arsr fag fHaig 7, a7 an
WOTAE 3831 17 47917 11 w0 fanoay

w74 1fza A7 3Z3 A%N 7 4% AN
o A 7 f2a

HE AT A1 TRGA TR pn g fam
T4 "Iz F1 90w ¥ A (6 QA
At awz 7w 2 ag parh Hfaq) & aq-
w7 § 2 28 gAY A8 ¥ 1T
F731 1Y 3 AYv 30k fAq s §
frga gt ¥1 aTs @, gura A
TiEi &Y ATE Ty AR 4O KL ATAWT
gt ¥, IA€ Feqra & H Twr w7 3

¢, 3N ATy HEm A gy R
aYv za% afdx faxmm a @ gmdt

sfas atfa qzq x1 awdt 3

“Not rewrded.
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20 g widwa & fad A qF aga
Ty gt yerf af R ag wew wuEDa
R 120 &R wrdww, & AWagEs W
AN & T wrgAY g, ag fray safaa
fasia ar feat Q1df w1 ST AR ¢ afew
o% T Num § At A fa W
A1 ¥ Wf INTF JAATA WANG
azEqNO ) AT TH ATH 427 AT g AR
fagraaw 7 (A09-90 § a1 ATUT A&
wEEgnw g), «1f €argy wrEA § geiaal
# A& sgfagufadl, antfang & g
wgt Y uFAfas aYr mafss wgsal
t, ax WY 3gdt @ & 20-g0 wTdwa4l
) AT TG | THH FHIT W §)
qAFAT &1 TAW) A%F INA & fag g
ag qftAw ®TAT QUM 1 TAR RWE
i A Aanza g@2a, qiadal &
fag afg, T-e T & fag T2a7, A4
frariaai & fag agro fes akm |
ant wig gfrum g, arfens g fesd
xd i gY, FETERIE gY, AE A avaed
e fafga ¥ g faga § s 20-
AN ®GwA T A w1 AGAIT EYAT
g

aTA gwrA gAY g an W &
T2 wdilor faerA & fad ug gnitn
1-7mT w1 Nurg quTy faqs
T an gw oY & Fiwg w7 AT
wile glzferT ag gax a3 a) w1
TTT I ATER-fAs ¢ qar AN | £1- Q-
T RETER AAXIA Ay w9 §7V qT
V¥ ST AT ) g aga wAvEY QvAAT R

% faar gt ¥ fadza wo e @
¥AT § I A wgraa w¥x @z fasar
YT ag ¥ g0 ¥ fak | o) 36
ezt faad & 35§ adY wfeark sort
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et § 1 gart AFaAl, ada, feamay
%Y €7 FTAFAT & Fraqq 61 A qgraar
fa=a & faaatg N @faar ssEr
gAY § I9 T Q1A AT AT | EH
fag #Yf 9@ aNFr A15H qT@WH
fagw gard giv faad @ @l & Y
AIFIT VA AT NFAT § ag Ara1AY
& fa7 a% a7 qZ F1IH9 5T g g%
gnT Ay fagaar gf, audY Afa &
ageq ITR g7 qFTAT A X a7 &)
wad M H agd T FFAI9 A
q¥ar @

NI ATEIT A L @A H, W
gfa ), a9 s fasrd a1 sfzaig-
AT @), aga T AW ¥ T IqEA
# Tt afz g€ 1 <% foq aga @
IR o Eurd fra weft & qErk g
faeaa & ag sg1 1 A § s g
A4-3qIEAT ¥1 3T ¥ & fau ag
%8 M | A €9 fIA1-9% Fg ey
? & 3 s3g aga §§ awada §, Afeq
gA%1 quifger gfearzIaa g sware
%, 3 gH GEITAT q2WM\ IF gw Fa
IR QH A A @ E A gH 2@
ag 3 & 3avr ax§ guida A4 @1 ) =g
qT gH 2 M7 A AT gAY § sy
2at g

& a9 wAAA aifgr s g fe
g1} 2w A Ffa Jeqiz aga agrar ¢
agsa 1.2 (afaga za g war g s
& fad nYeg oY a@ ) g fag
Q1 § & g rarrera ) sk @
g AT 17 ug N ez Q@ R fw
e yIEr # Afy ad w53, g33
AT 1w § 1 Fie Feqza 4 fa
od FAFewt A HIT FA O qeT Ay
g
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(siYme faaraey sgadl)

gat™ muwr ¥ gfa & gmize &
A & fau agi o= Afa swat 2,
wgi & frari ay Y qurd 20 [ g
faak afes ofimum & Agaq N7 J%-
T ¥ S gw IeareA 11 ¥4 frafa a2

AR E
¥ wregar @ fe afz ga feama) w)
afx syga & 3a9) A7 71 frawAl O

Z7 F TR 9 NIA_q¥T JATA T a,
a9 A agan faay N g gr AN
Fgizg fag= arR a3 AN T
sfa § 3afr & faom atr amga a3
# &), 3¢ gL wTAT AzA FEAN 2

13.00 hrs.

F7 fema £ A7) A0 N7 gfa
&1 JQIXA FZAT, A AT HG-3q3%¥qT
g33 g |

& gwa a1 g g FvoAnT gw
Fqa faslg aq & qfiaqda w7 & azz
afaqaa ¥ favsar & a9 ®7 Aar
IFT aq 7Y 15 AFTqLH 14 Agrqv A%
@, aY aft gfawr goft 1 77 199 A7,
fraral ¥y frafs, 3% Femrza v
A%y feqfa & geasg & Q7Y wawN
qez ®1 7 ZAT AT A1 Iy #
AnEAl g Fr 733 qradla garg o gain
ATHA g |

gt ATHIT T GFICF F10%T a A
FT TN F aMAATA AQrY F A7 FY
AR A WA F Form Frd wgar qTgar 2,
gt #% sy ad arafeai W g,
fa ) g3 F7ar aamaw ¥ F=-
T & fan wiwdty w1y faaw § weay-
A g i vgay 0 can
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afafsa gy 2o A Mma & WA X
| # aga I 1 WEANTH A
af qF wegw FA H IgA qiwmAl oF
@w e A gt A WA ®
faw Y€ 319 $27 I5A 9¥q | AT FT
wIRA] Y &7 7 €T A%, A1 S § 7
3% [rqr @d 31 quin F@|
afge

ag! guTQ Tw waA arfey feafa w)
a8z A € fav agfea Afa a1 7y
etz arx ga fawmg, gom mfe g
ow & % ¥ fawra € a7 ywar ¢ @t
gR g vgd guagy gmgn R fe
FM? *w A @ilw gwdAa avyz R
gad faarf st & fasm 1 agn
g fegr B At 20-gWr €igwm A
Iaer 9qu A fzar 3 favrf &
am3 g aeg g¥wm &€ Aq w9z A
gy 2 atr 3EE DT & fam @1 Ay
N gA yem =y ¥1 gfrar R ag
frrerf & im3 & i 3 agh 97 Agd
gt ®1% Y 3 faw€ w1 s wh 201
qiadta gA g A 3 &€ qrr g
N} 5 za fawt aray aggsdm
afraraars! w1 g rafgxn Y o
# ng N Y abQywn €1 AT /Y-

FLE T frava gAY g ogard
agt %7 A4 337 6.ila ygz farg arxar

3 fan% a=1ia gaTqTr 6 am nwy
gfa, =1 fafefzaz & § mm qwe gfw
T IaTain & aln fefrzez # 4
a7 0% qfa € fan€ B akh
AE FAAT IAY 60, 70 gmiarz faTa)
WYz &Y A1 AFN ( fawwr ag W qe
giyw o fagea § s it afe-
TraTIAT ¥ Wrawz 34 @ A1 ) aft-
aynal §1 ag! faeif-aeq fasgA
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agl ¥-srafawar 24y S1fga

& ag aqar W AqA1 KA AARAY
fe g7 o artg 4 F2AdE T OF Y
Asqw q1 IEE IUTq ATEIA AT A1EAL
faat 3t @y & eqrfaqa adf fsaraai g
agt & gw ATAl ST ATAN T AWK
fan wua w7 gre & feedt &Y gadd
xag 9 §, gl & agaa qAgUY &« @&
R 1 ggi 9T ¥ AR faeifag g9
a1q g1 sar Iqixfaat &1@ &7 A1
qx gm? arad aA g

f 3a & fan fraér swic e agpaa
IRA g W TR X wagd A H FA
g, 399 1€ agraar A €T A%A)N )
gafan & I g 879 AT AW
M3 & gom aw e afeq 3gm
Aq A% AR AR avA W0 A€ f& qgt
wiaTTRa & Argq A 1 A€ N F
fest 3IdmmefA @ a1 @A g IQA
M & fam A gl xaw wg 23 2
AN 7z vgA ? f® a7 agt Aamwa &
AgA 1A wifgm ) qrTaTAR K ATFA®
fan a3t IO & (&= 7 fea) w1 al
1gA €74 q€n | &3 gF W A1 €
atq 7ag gA A 7 €Y 9 | IFA wY
fx og ag1 IO 2, g9 €9 ©1 QA fgear
# g 10w fgear agar @ awargr fag
N AT Aem F A 2 Jfwa gad
AN g ggA wrzA @ AfAA g A aim
(Rzar) qopr Axxang BAIYI, AATE
AN Sy g €Y § 1 agl IA TAE
7 THAY €1 AWl Y, MATAT & TIGA
g & aQAN R fyw WA A w0
A o FT A gawk (qu A & I9
13w AN g1 afed gg gE w1
WITA qgd wgeaquw 1 €8 A& &)
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EFY ) AREAT FY gW F & fHg W
RaEY qrafasarn 3471 A1q5a® § N ag
fegsrsawi @, Faguag 23 EfF
fea® said &Y gy F9T Iarar aiga &
o T & g d Y fuzrar 127 & A 39
qAIH AIFT FT €A #41 AgY A1qT A7
f &3 +§ are g9 1T g aFee
fear g ?

T g Arwaug fad & oF azer
faarg afeaysar Y @i @ 1 33 Tg-3g-
witg oft@iaan § 1 g9%  faash 91 qq-
€10 gA N AR gHN TFHE S
% fai€ @y 1 g gaTd qEi %7

aaeqie’ g | % ag fadga sTar gt
f% g aqears) #Y aniran @ 9.

ow &7 qazgr AT A 4 7N qag
a st 2 agf Fe wial # e
RgA GR-BR ATE  qTA TAT
qqgT ®@ 9 | I8 ag fa=rer ar

AT 37 S¥F AT A1FraTH I gAY ¥
I F G % A1 qufaai § q94y
QAN NN IFA 91 Afeqg 97 78 7aen
fAan & sFaqa a1 S§-T4) 9ArAT &
FAdq 9 T | FAGAT ) qTHIAY
a7 & fa ague a=o1 %24 § fe ag
Ias 2 [zar agr  FfFa gas adlsn
g @ fo ag-ad ST &1 gEw e
g fzar am g | IAF gH1AT § agAl
£ AEgd | 1A Ag QT ardr g7
fan sa AR IFTT E W@ | I7% fan
oA 3 sTRE FrET AL WCaAr g
A FT AU W &7 g0a &
JqTA FY A1F @ §, B V1 Y
N aewl Y T K@ § A IT A@A
®! ATH WY gH ATAT SIA AT TfgQ |

A9 7 T awy fzar, a9 & § aH
andY g AT fae o4y i # oy ad

Qg faegia aga & w3 & yfaa
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(e Frarae 9ga’dl)

" ¥wr megw @ & amw & fag aga
g aguTdY @ Afew 3o X w3k u-’t
a1q A wfer aqQ@ § & ag gL
gedraia gt qEd 1 & WA g
st wEga w3 g e afmean gl
A & w1 @ ag fam dA F A
"wf) €1, ¥ A wE § A J2A A
¥ferag ag A AYg N F F IO
fargis ©% ¥ ang z7 7 fad A
iz e & faw § 1 ITH QA
fadl gt @1 & ot g% wgew €U A
I GaAT TIAT AA1 & ) WAL A1 IA
gAY %1 96T g% AT IAET AT IS
a% & raE) € ad g g s
s} ¥ aT9 A g4 IAZ 1 gII q AA-
@ FTE § SR ag ) A1 faew N
®Y weqarz A §

MR. DEPUTY-SPEAKER : Now
Shri Neclalohithadasan Nadar.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI
BUTA SINGH) : Sir, before you call
Shri Necvlaluhithadasan. [ have to make
a request to you that Shri S. M. Krishna
who proposed to intervene has now said
that he is not going to intervene. There-
fore, we have sufficient time to accom-
modate the Members. Hon. Finance
Minister may be called at 4 O'clock.

MR. DEPUTY SPEAKER : Yes,
Now Mr. Neclalohithadasan. Your
party has been allottcd fiften minutes.

s g. M1 Sfga 7 v fadezm):

INCAH ARG, AIAGT gATH aAifdgw
RNTT § AAZ, I IZUST GISITH
qr ¥Em  ATETT T OF faegara T
favdx aqiin a1 aa1 g Wi g
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arfis-sgneqr &1 fagenwr agusha
wosfagt aft &% a0 w1 § ) 1@ Ay
& Jwz qFA & neafaw ANes & wrf
37" Al WA | WIR TG AETQ
grar Amar war fawy ST ar toAg
WISTT O AW MG FEOL-GEE B
FAR N W) g1 aPYaT € WA k)
Jue N & geat & N aew off
WM | 9EA gATQ qg TN €Y f§

IEE-ger A $24Y g A IF v "
T &W g AT § w9 JeR-gEw F
@A NA 7 IH AT 47 29 I AT
& Ffex muea g 2w  fw wig 1eed
AT 9T IO AT Qg oAy
Q I QAR WA
A & T A P wwT ¢ ITIgTN
¥ N0 won fag gurt g, & faw
FN Q37 TR avA Awz # AgA &
I 8 M & @ faae
fetw @ q¥ W & A g9 g4 w1y
TIEAIA QA1) & &1C A4q1T AT
aar a xf frgd mea & otgEe ¥
w2t ) Afeq qrea & wal ¥ ow da
13 st A zEaSw gw i TR R
AMATT AR F IR AAX G AT R
gn:gn 2w } fe awz & mam &
weafrs A3 7 w1 acaw afl rgm
TN & arfis YA & 13z O w7
© 72 Aasar

fasr g 3 @1 6T § A €N O
2 39% T7 A mine g & afafaieal 2
T Te g R afea & fawm gt At &
qeT g % gart dw & ferd
araw1T i B? wam 3 gf~qa S g
FEIT XA § 1 vafag mawre ¥ N
A« ot 2 IR wga w5 Wi €
& 731 faq am
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AN F XA faadN & wrqgu &
wgaze sy mar § 1 qAte Juas @
LE R LRl

‘*Agriculiure  production as a
whole is likely 10 increasc by ninc
per ccnt  over the year. Hon.
Mecmbors will agree that this is a
convincing testimony to the sound-
ncss of our agriculture stratcgy and
to the hardwork of our farmers.”

T U § AGA €1 JeITA a6 fay
#N 1o\ AT wfT5H F 4757 &) @
R ag ga17 faa usHg qaar ¥ xix
przasam aifer & 36 ag @Y7 AA®
arz &YT QYA AV gEA & 33 ad
NTMA & TN R U 7 gAr (T
aig 9T fagaa AN wTnE B qen e
TR AT AR A &1 77 ®ITE AN
ofame, 17 fatdw fmar armaa &t
TR AFRTA Arfe ¥ fau Aa13T0 ™
w7 A Aq wTa b Afrs aan, agar 6
wgwgT g anfg FaxaY & fAg
g7 QU G AgY @1 gRIT a1 @ Ar
g ¥ 1 afe gn i) QA o1 anfaem
&7 qgd 2 A a7 g 9 ) fagaw
®TAFY § ) IEIT AT F AFAC AT
2 AFA R 01§ guile fasra sidsq
#T aefig gl NAMT FGHA ©
art # faea g a@lza 3 593 Wian §
WITO wgT A A A TAHA &
7 # A1TE ARG & AT AT & wgAT
argat g fr aveqs & o A o A0
*ara AY wgar Naa Al w23 §
399 %1€ wragr A g 1 A @ww
T Tiawq & fqm @ anq) 2, ag W
fesit 2 feet w1 w-ziT & wftg
TSN & qraqgT mAN R

T @A o gfear wige A
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()  wgrafas, ot waly abd, &
qaas ¥ wg f& fo.gN wawe
HAFRT @I 1§ 7§ aFzHAT qiclhen-
fral &1 fta g waww g, adwA
gftga @la gf AW H  CNFA
wrilor fasrg sdww @ ar usgly
wolor Aamz wdwT g) | fagr 15
Fuer ® gerA q§ A WY gro Pfed
grtor wfagra Qam MRy @0 ar
fafaa AQam ) fasit Qame 2
&1 &17%7 g1, Igq TOd @ ¥ A
A famd ar=) 1 1§ wrazr g 3
§3 Wz aAAfaw o417 wee ArfeaT gy
BT QAT a1 W ST W R

JTrEqW ADNTY, WET17 GHIT AATH
& uifd® aneq: @ g afew anfas
aweg 37 waT § 1 anfaw fawig & fog
AN-A THA ATEIT T A TG, TG
weerart & afig g8 wez aFAfaw
M w7 F§8 wWoz AteAT Y aEz
¥ Ty ) 1 A GIEHTT WRT-
MIET FT A &7 A%A §, :0fF 39
g Y Afa @ wearHrT 9T Arafa
PiwAr g ZT TR S A T AW
fasr 7 A 577 wiqu § geae feqr @
afsa am& T 17 AT ATAY 9T
) I ¥ fog srneT AT wEaA
w73 i Y g gfer A, ar @
FTAF gL asa § 7 & qraey
agafa & o 09 amar Igar g
WAF T R (39 4 7197 1 gE74Y
A qidf A3 F fag AT A &
fan qar §2za1 $33 & fay qarFEar
t

et gzr AT & 4k A fae @4t
A HTA AFT WIGSl § AT FOF F
g §—

-
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(=Y o AeeNfgareaT areiT)

“We have not cut Wwages, we
have not compromised on Planning.
We have not been trapped in a debt
crisis,””
g & g AIFT & ! gq & feay
Fgmrar e & 1 wfgw A
e w4tA A1 ¥ 1 wradisla g21 A9
¥ o A & fagg T NTH A ArEAT
M @, A X FATT H I AIFAL
Faax ¥ fA @nex aAdeda g
Fg A JIF FER A AT FT RKAAT
farar

A ek I 7 AT AR
am &1 o favia gar @ afz gw 39 w1
g @u T AY w17 ¥ AgA grn fe
gark fagra F1 73 7 31 ZM AT
HTATAAT T & | EATIT KA IA @AY
sawtaar &1 faw1T @i g1 afas
fagra & of 7 H 3217 ATHIT A F79
®1 ZhET FTAoAT ¥R EET
@R M TIEAE ¥ " g4
1978-79 # Ia&r g -ufa-wa @
1981-82 # » 2t qrx gfams @t =@
Az T AV IAF N F N 1 HF
¥ F27 I A AT g AN
HTa & 942A 9UATR 41 IHA 6
a1 337 & MAfos frFa & fag aga
wawa Tffeafa 3 Srfas dan
agtqr M mfeg @ 37 # N IR
FEAT FY oY, AfFA IW F AW FEH
¥ A ¥ gArEdz «qA & feQ
FEA T FTAAF ISANI AT FETR
qZT AT 22 AV AYafas Frgay
& fa0 93 THIRTF FFET GIFIT
Hgpad & 9 g€ ¥ Afwx dta
FITITIT NI KK FIA AT Io0 W
2 1 arfas fzemw & fAg &1 sifae

MARCH 14, 1984

Genl. Budger, 1984-85 376
Genl. Dis.

a1d § dar wsa1 a1 faas O qrAE
afe1 g ff 77 & aga afas o
4 fagwia &1 gafed, soisge w@iew
& oy & afeq $:8lg qre 7 gAr
#an g fo §1 @ $éla &y 7 afaer-
faw Ian |19

gare agi “fafsg=wa” gdt & fag
®:Z17 ATAIT A fga a1 gArg @w
7 s1f mifds agraar aft @ oFy
st afagAt qaal. & fowg & fag
27 §IFIT €8 XA AH I }
AT gAY W qUIETMA IGIT AT,
e eAw, ®eg &Y it & ¢, 37 gAMEA
SfAar M sigsg @ ng , 37 & fag
Al AT wfde  sgraar A
Loif

€9 AIT AARGIA 9T agA Aq R
AferFla & @ x 7 a1 wqqw= g
Xazwmiman 1 mgad e
€13 7 arfraa gfv vt anrfrar 7 gey
2 =7 gA Avaifea) ) qexa € fan
adY A% am & wyRnA fawm 3 wrg
wrg ax fear

s fifr & amm amwifas w1
7 afeafay arfew waoar g aaqar
@ | evfig o TATRTATHY AzE & FA
feat & w17or &t aw (9 & wez gamw
grafea mraga twA } f& mrmfma
afq® saqear 3 wrva & N fawrs
T CEAT fzar X1 2 & T1FT AYT AT
dantnfadt 3 aigarfzal @ fas &¢
gm? aifaw fasia & me wa = g
g1 58 oftfeqfs & gz & fam
TMLAT A1TINA A TB QX WA A ¥
8 & fAu @ Aav AN AAT FWWLAA
Qar ufggr gafan da wz41 38 ¢
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fs amarnfas &R anfes afagaew
aiga @ A ogA Tz g afaw @
¥ fadeft 4 ®1 9z Aifgn &l
gl Aifge QY910 FEI gEERAE
frayd = oz, srfre faayml g7 &kt
urgfas afeadi qr smaifa ayaar
gAY T1faq ) A gH aE &m g 8
fs agt & 0 a¥ Nuifrs qua g, g
smare eI ¥, IA€Y goft qgA) § 4
ard § wmv amy ard anfaw swazqr
YAt ags § A anfaw w7 @
gaTa 9EAT agw AY ag oA wifge fe
A av dYvifow and P, 37 iedigen
feqr arg & ang & w22 A 91 sy
7 @Yt ATe1T 7 gf) min e g fe aw
AQfar 91 81 ga) w1 g
v wv arf |

AU F AV & &R ¥ 1T Ina
6 A0 wgAr wigAr 1 & gAa0 A g
g § e avwra wowr7 & fagd [1e
a9l %1 enaa fasga faosa a7 fagsar

7 L NTER avwIr w1 ag [T
awz P AT a7z NF TA0Ewa g fogd

qiz anl 4 wrq 3 war fear) &9 A
Wy gA) faqv afgn & i F mF
CERICIEAR (oI NRCR L]
Qe H1To o o naz &) [AEAIET
TUE 9 3t 3amafaqi, q dafaqr
7 qE-a aifas gl F1 ST
7397 % FAAT faan 3

aro e Wo FY @Al YT waHY
mifral Y fadg Qyaae) & afg
Uy wrqfaal o arfae awd &
fow s srawe w1 foar g | g7 @
wiiaifga) ®) snad g 72z & afa @
foud 0 Yfow €121 & gg awz o
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fade s g

MR. DEPUTY-SPEAKER : The
Finance Minister is going to reply only
at 4 pm. You have got 2 and a half-
hours. Many hon. Members from ruling
Party and those who have not spoken
from the other side will also be called.

UUnterruptions)

MR. DEPUTYISPEAKER : Pcople
must wait, They must Piactise the way
of sitting in th: House continuously,

SIIR1 F. 1I. MOHSIN (Dharwad
South) © Mr. Depuly Speaker, Sir, the
Budget proposals  presented by the
Finance Minister arc gencrally welcomed
by all scctions of the people of this
country. I am congratulating the Finance
Minister for having brought this budget.
Not only there is no further tax but
therc are many tax recliefs which have
beun announced  As  such, the people
who are cxpected to pay tax  are natu-
rally happy.

So, this has been the convention in the
yecarts past that when we go to the polls,
of coursc, therc is less taxation. Some
people were saying : Why don't have
elections every year so that we may not
have tax at all every year. But I don't
think that it is a feasible proposal to
have tax-free Budget every year. Every
day can not be a holiday. There m ay be
tax holiday for a ycar. RBut it may not
be repeated for years 1ogether. So, thet
was one of the criticisms by Mr Inderjit
Gupta saying that harder days arc ahead
after 9 months, and the next  Budget
might be very heavy tax-Budgdt. I don't
think that it would be so hcavy as he
thinks. But it may bc necessary to have
somc taxation as lcast in a dcvcloping
country like ours. It is incvitable,

Sir, the Finance Minister in his specth
has said that the relief has been made
available for the fixed income groups. Of
coursc, there is a rclicf to somc cxtent,
5% rclicf has been given to many income
slab groups. But in the higher groups—
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Rs. 60,001 to 70,000 and Rs. 85,701 to
1,00,000, the rcduction is higher, say
7.5%. The reduction for higher income
group is much morc than that of the
lower income grcup who get only 5%
relief. In the higher groups, the fixed
income group people or the sa'ariced
group persons will not come at all. 1
think, it is very unlikcly that the salaried
group will come under Rs. 60,001 10
Rs. 70,000 or Rs. 85,001 to 1,00,000.
So more relicf has becn given to the
business people.  7.5°, rclief hus been
given to business peoplc und the lower
income group has becn given only 57,

So, in effcct, this is not a relicf given
to low salaried poople.  Henes in 1 way
the intdation is to give relif to rich
people and incidentally some  relicl has
b ca extended to the lower level also.

The income-tax cxemption limit has
not been t1ais.d A person getting an
inecome above R.. 15000 is (axabl-.
what is the value of an incom- of Rs.
15,000 per annum npow=i-days ? Ten
years back, it meant oaly Rs. 1500. T
value of the rupce has gone dow and 1t
has been reduced to 12 p. Even a pan-
walla will carn at |cast Rs 50 - a d,y.
Arc you going tjax a piuniwalla? A
petty howker in the stroct w.ll alio cara
at least Rs 50/- ; day. It will come 10
Rs. 1500 p:r moath. But th: cnt of
living is so high that -ven R.. 1507 p:r
mo:th is aot suTicicat t» mak. bith eads
mcect for any man. The most hard-hit
arc the fixed salaried people who have
no othcr income.  So, no rclicl as such
has b:en given to thewe peop'e. The
excmption limit for incrme-lax was
raissd from 12,000 to Rs 15,000 a
couplc of ycars back. I cxpecied that
the cxeMption limit would b: raised But
1 am disapprinted. The excmption
limit should be raised from Rs. 15,000
to Rs. 25,000. Otherwise, cverYbody
will be harassed by the income-iax
authoritics,. Nobody can escip:. A
person carning Rs. 50 a duay is hable to
pay incomc~tax. Is it the intention of
thc Finance Minister to tax cven petty
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howkers, paclare and small shop-keepers
apart from the low salaried peopic ?
Even a clerk or a typist gets that much
amount now-a-days, even more than
that. If a person has got many
children or many depondents, is
therc any rclief given to him 7 No.
Actually, no relicf as such has been given
to fixed salaricd peoplc and to lower
income groups. But an attempt has been
made to give rohief to higher income
groups, that is, persons carning Rs.
60,01-0 and above annually.

Th: Finance Commussion's Report had
reccommended thit at no stage the rate
of taxation shou'd b morc than 50 per
cent.  But that has not been taken into
considcration at all. It should be scen
by the Finance Minister that at no stage
the tax rate should be more than 50 per
ceat.  If the rate of taxation is higher,
then there will be tax evasion; they will
manipulate accounts and see that they
come within a lower slab of tax. They
have now reduccd it to 61.75 per cent
av aga:nst the present 67.5 per cent.
That 1s the reliel given But thry should
have brought ot dorwn to 50 per cont at
lcast Th:y havc nt dona it.

At regardy the wealth tax, it is true
that th-y have rised the limit from Rs.
l lakh t» Ry 2 lakhs, rcgarding the
hriic oward by the a1'sesice, A housc
upto the vilue »f Re. 2 Likhs 18 cxemp=
ted from the wealth tax. But evin that
limit iy very low., A small house, a
2—ranmsd housz, will coat more than
Re. 2 lakhs now-a-days. Thc ¢t of
lan} and the pricz of a hrusc bas gonc
up very high You cannot get a 2—
roomed small housc in Dclhi or in
Bombay or in Bangalore for lcss than
Rs. 2 lakhs.

That mcan< everybody has to pay the
Woealth Tax also Then again, net wealth
of asscssce to the extent of Rs. 1,50,000/-
was exempt-d.  That has n't been raised
at all. If an nsscssee has a wealth of
morc than Rs. 1,50,000/-, hc will be
asscsscd.  Rs. 1.50,000/- nowadays in
big cities, including immovable proper
tics, is not such a large amount. What
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is the total revenue you get 7 I very
much agree with Mr. Satish Agarwal
when he said that Wecalth Tax collected
is #0 little but you have to cmploy so
many officers for asscssing it.  The usses-
sfcs arc put to trouble. There is more
harassment It is worth giving it up.
The Wealth Tax, the Gift Tax and the
Estate Juty better to give them up. You
can got that much revenue by means of
raising the Excise and Customs, But the
Wealth Tax which you get is so little

amount but it causcs harassment to so
many.
About the sharing of rcvenues with

the States, taxes on income are levidd
and collccted by the Government of
India and disinibuted to the States also.
Tix oa income does not include Corpo-
ration Tax. Corporat:on Tax is not
sharcd by the State Governments at all,
As a result of the changes made in the
Financc Act, 1959, only income-tax paid
by limited comp.nics must now be trea-
ted as Curpoiation Tax. FEwvin the tax
paid by Lmited companies is also trea-
ted as Corporation Tax. In effect, State
will not share this Ccrporation Tax
wnd the taxes given by the limitced
cympames. Then the resources of the
States will go down naturally and 1t will
cause resentment pmong many States.
There is a hur and cry »mong .1l States
hec.us: there are no resources. The
resources have been cxhausted  Muny
States have cxhausted all the resources
and they look to th: Centre a'ways for
h lp. If this is als» not dunc, not shard
properly, there s alw.ys cause for
lesenimsnt,

The Seventh Einance Commission re-
commended 40", of the Excise tL.x
coll:cted to be shared. Now it is being
shared also. But latcr on, the prices of
petrolcum, aluminium, stecl, were all
taiscd. But the Excisc duly was not
taiscd  The result was if the Excise
duty is not raiscd and if 6nly the prices
arc raiscd, thc States cannot get their
share. The Govt. have got Rs. 6,500
Crorcs by increasing the pr ces of petro-
lum  products, alumii.ium, «teel, coal
cic.  But the excise duty was not raiscd,
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As a result, Rs. 2,500 crores which
would have been available to the Statcs,
were not given to them. Hence the
quarrel with West Bengal Chief Minister
and other Chief Ministers also. Even
the Congress ‘Governments are also in
difioulty. They are not making their
gricvances public. But they are also
coming to the Contre and asking for
funds. The rcsult is the States arc short
of rcvenues and they cannot take up
development projects. For every little
thing, they have to look to the Centre.

As far as Karnataka is coacerned,
once upon a time it wai a very prospe-
tous State. We had lot of clectricity
and good irrigation facilitics. But now,
comparcd to the other States, it is lagging
bchind, Therc are no irrigation facilitics
and there 1s no clectricity.  Industrics
arc nol coming up. Agriculturc is also
hampercd. The progress of any State,
any part of the country, depends upon
thc power it generatces,

In an agricultural ceonomy, irrigation
facilitics have 1o be provided Karnataka
liugs bchind. What have you donc for
such States ? If there is rcgional
imb.lance, tha resentment will continue.
1t is not suffi~icnt that only a part of the
country is well developed and the others
are allowed to be neglected. Every
limb of & man has to be taken carc of;
otherwise, the man will have to suffers.
Ewven if one limb suffers, the whole body
suffcrs.  Similarly, the whole country

will suffer of any State is under grip of
financial scarcity, It should be scen that
sufficient funds arc made availuble to
them. In the
irrigation projects have to be taken up,
rome clectricity-generating schemes will
have to be put up. Morc fund will have
to b given to the States for planning all
these piojects. Then only the country
will be develiped in a Proper manner...

MR. DEPUTY-SPEAKER
try to conclude.

: Please

MOHSIN :
morc time.

SHRI F. H.
want to take

I do not
know how

backward States some - -
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[Shri F.H. Mohsin]

difficult it is to accommodate all,

I would like to give one suggestion to
the hon. Finance Minister. You arc
levying income-tax. What is the result ?
What do the big comp:any Dircclos or
industrialist: do 7 They go on travelling
because they want to avoid paying much
income-tax. Thesc Directors and indus-
trialists go on travelling and live in big
hotels. They do not mind sp:nding be-
cause, instcad of the morcy guing to
Government by way of incomu-tax, they
think “Why not cnjoy lifc 77 Many they
times travel by planz, live in S-star hotels,
spend Javishly and dcebit that « xpenditure
in the rccords so that the income shown
is leas. This will cause inflation b.cause
spending is more.  Instead of ke ping
the moncy in duposit in the Savings
Bank or as investmonts, they will spend
because, if they keep the moncy in the
bank, the income-tax authoritics  will
come. Theriufore, instead of levying
tax on income, why not try «xpuenditury
tax 7 1 am giving this sugg shion for
his consideration.  Inflation is growing
more and more because  of exponditure
There are people who have a lot of
black moncy and they spied it But we
have no tax an cxpenditure at all 1f
you control the vxpenditur:, wo can
control inflation also. 1 would, therdfore
suggest abolition of incom-tax and
introduction of exp.nditurc tax  That 1s
the only solution to arrest anflation and
inflationary trends

al fras un (NA93) Iy
qEYTA, FATTA R T4 T w4 faan
A% faa Jragr wany x7A1 2 ) fAe
qAl A4213T A1 |l R 94 A1 AT HTAT
?\ @q7 | H2rg 334 T4z 7Y gg agAr
TAZ A AT 3 A7 mE A 2 fe gn
qzx a7 7 &€ 27 A A ¥, afew
8 framd & of ¥t zan auan
LELASIUERE CIEE FC & e e Ziar
agi @ 1 safAd faq b gy} ag1za ¥
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s g fe gaz azeg € gafad N
Faz g zat &, IAA 1€ Zaw A qW”
¢, YT w1 AN ¥ qrgraAT AR

Iqreg Y, TRATz A WM A
fearad &t at § | Toaw dem & g sda
dge 7 3o (mgy 2 ag & afea
Mgz AT AT & aFdr q 8, 40 gAIT
A 50 gArT &1 AN AT eAG AT B IW
qr &rf frmga faa a9 agrza 3 af
N

AN FAT SORWT A IS gMT @
af sa a3 sda 0 roey 2, afen
408 50 rm7T A s3q g vyt framga
AL gz Aww d WA oA A
¢ Afwa & xa fang 1 a9 it A
magg gy vara N ge
€ EAT QUZATE

Tia¥x g an sfemerr v qigqr
framm¥ 2y af 2, Fiwsy e Az N
g P & 1983-k4 & yf1 3eqiza iy
A anfy ¢ 2 3 (a0 wfq garan
A1T B0 Q12 & qEAIRT R

aifqT Yot 8 g7 1Al « At @
frgln & au i 2 3:afrgé B, v
3 A aNan gt 2z g s A
a7 2 Y gfafif3a 2, Fuic azv 2 K ow
NA I T ®71 AR fv gfa 1 qiz
9IFAT A7 3, 37qrza 7 feviw d21-
7 ofy € 2, wuidl wx A, Afea ag
qraarfe gf7 dix & 71 efggt 41 aiqe’
g T T nE, TR WA LY AR
®1a1 731 A f:ar £ w ¥ @@ AL
g, & ¢ azwm At g0

T 7 QlaA wEY, 2 Az gar,
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ZAIC |ray qgaft, g d areArad qa-
aqfq gisrare’ € %z g7 arT & IeqI-
1 & lew gmt qma g Ffa &
qe1a & anw ) araar ggar g fs gl
a1 3-afa 57 IAEY qErare ¥ sAnar-
atvargr aal aYe ataw F @sar A
9T 21 AT A7 T NAT JEKF  AY
IAZA aser g wrr ¢, Afea
faga DA 9T qErarT 7 &A7 gt
1 2 ) XA gte DAAT & HFI) @ 90
quar g

1950-51 ¥ qaaqig araar & #fg
% 31 & A 1T 7 I 84
gziar ag &Y7 gfg geviea w1 agpR
% fag q(1 afsq amt o, ufa 10
qur 13917 feqr aqry 1950-51
araar ¥ aafa 7 49 sfamasm «@
afax Froiza @ qfz g€ =A% ax
19618 1971 A% RIIA § IPAN
317 sfamagt =Y 1970-71 &
1980-81 A% 52 4 9fawma 1g nt &Y<
1983-84 7 ag 13 qeAz g€ ey @
€17 T aEW 7 qA1T AAAT § 1 Fiw
3eqrra @ 13 g fama afz gt A ga
713 27 7 Arardt 24 9§ & wOa
an ) ANT Fard AFIX € FIAIT HI
arFfazr & 27 9T ¥FRA FATA A
M AT WY MAE 7 QWD sgrar AT
FAIT IMIEA A &4 P gaAfag qv-
#lezr Yamw wrx IEw R w@
L8

B3 angm g fe aere M aw
7 g famAY 3 wifge € 7€ 2, foe
Wl 8 ara1d, sEraE, Meder on @
f939Y 7% qw1z A a2 Hfgy

PHALGUNA 24, 1905 (SAKA)

Genl. Budget, 386
198 4-85-Genl. Dis,

arfs fg & dzra & gt AT
qrfge, 38% ey § faqar swad §,
I ZT A T AT 4941 T HATAF
T Few-aFface & g )

a7 2HA fe 1978-79 & q71F %1
qziaT 11| fafAay za g€ ag 7w
aqf aYz aYaw & fAgra & aga srseor
ar | AfFa 1981-82 # 78 q31a17 fazg
T 104.9 fafraa za a¥T 1982-83
# 98.3 fafqaq 2a W@ TE ) AR 2T
# Mag 5 A AN gfagIar &
FAFATT FATH *) Ferar azdY g1 gzt
2 21 ¢ fe T ®)9 8 F1ow AT are-
qa3q &, faa®) aag & ga #fa £
qTIAIT 7 S AW AF FLAHE ?
& za o¥ u 2 YA VHHT AT AVE -
@17 @Y faa g9 @1 sgA fgamar
FAFATE |

qgdY IrsTr A g7 Arqq 37 5
ga waarAn omt4n FHlaT H)t
frata fafaed) sTangq Fara-as A @
faa®) gag a gl O 2T FY 3G
! QYRAIAT H THIGZ TEAT & T AT AG-
sgarqr &1 gfafeaa aad qar frgzar
17 ¥ fao siagas § fe &6 @) aEx)
% fARATEN TARIEFIRY(NWITAAZ191)
9 &7 A dq17 g ¥ Ia& fAw €a-
ufe g2r€ o & meaar g s @ ma
% awz # ¥fw & faq g8 sziqr fa
&t ag 3, Afwa «aal €1 g N w@F
#@mA g ag gaAr saEr agy g fe
AT &Y FIATT 1 FANAY 1 wafa
gt Ia% ag faqg awig @ 1 & sran
wzar g f& fasr g4 Ffa & fag saver
¥ SATET FAUFG O T@LT KT |
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avft Ay & fr M AT geed A
guf7 3T F9-3g7¢9q1 ¥Y feqrar kiqU
faas rgeviga st g gearf avfad
¥ AfFT wEE T H T FT ATA AF
fasre & geqrza &1 guru a5 #A9)
qr AgY gar A faa- € aeaif q€-
@ w4 W, fa95 Fraow gl
faaAr ata® QAY wifge, ag 7 g a¥n

a&E A faas) £ aama) § fAg
qd gaufa Agf £ = IAHT 8FT 9T
q a7 & fam qmad g sty
FdYon og g%1 f& g7 e H faw &
Ieqrea ¥ wY W@ 1 TR oorq # fagAy
* egrza # 15.4 qrHEz € ¥THY 7§,
gad araar ¥ 35.7 awdez, Arad
GIAAT ¥ 35.4 Az AT QG AT
# 50 Tz FY A @ G2 H
ot ghY aTg A A

gt 35 ¥ grrprAA-gAfazw faasn
1 QFga gafa 3 Ia% FqiTA & A
qdr gA7ifm 33 & 37 1 ardt awfrary
qQ §) awar 1 Afsx 396t 16, 17
18 qxZ & &7 qEaeiaz fraraad
femr=e ayw AT AgA from & @ 37
qu gageniaz AgY fear s a¥r

gfg &1 Jeqrza 37 & A qrar
o sfafadts At &4 &1 qeaw
A g Il ¥ frav fewqes &
RAAT FX A T AMAT

14.00 hrs.

g8, A YA g H AA § IAW
WNFGZ AT gIAHZ FA § 3g7 2D
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Y § Frg Fr A ¥ 37 Nawea
waf I gg sRrar FMA § 60-70
FAT g1m, 2z dYF qar &y T qan
YA FLIA F0EE 1 qU G gieww

gy arar )

gfraia ar dana & @7 § s 240
¥ 4] aw AT F Q) T gz W
A9 %33 a9l 7 Fz% w1 3 29 1970
g TAY 1A 41 &1 qUfEEATA F1 QU
AT IET 1 AT AF EW IF 4 €1 AE
a7z 7 w8, w1% gframr kvt 9wa
®) qrft A4} 2 A% ) gAN TIE H1T NN
fegfaae 3 2 s & ¥ AiwT &
oge m€e AW AZZ AIX TF | qA4Y
quT IAFT W wuzr A &1 A fam
™1 2 1 AY €)% §I7 MEAT €1 JAAIA
gl & feaia 321 73 ¥ qife 32 &Y
T ¥ qr A favar ) caw wla-
frea @Y 14t &1 Q2foram @ 35%) wam
% 313 & fag @ qrr mawra afy faan
Tk Fam o &1 & fAmqar QY
adt fex qra g

Agrr w1rw gz P s 2y wqra &
sieatiz &Y A3 & faaa  feqra) &
ELEICE

14,02 brs.

[SHRI N K SHEJWALKAR inthe Chair]

ATEIT 0 AN A fawifes ge=q faea
ST AAA T L A 68 A6
n¢ & favifa gea ararr wia 7 F
a1 RIT ATEX §) RATH AT F 6f5-
at afY € 1| Afw Ine a1z N A
LAY 7€ ag 1A F w7 AW @
a3 frara & #714) o9 337 ¥ ¥WQ
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g B, foaw a9 17 o Foew
R 38 aw qaArd OraT syiEr DA R
ANT aIFTT AAIT TH FHFLL FATR
‘au A frmiAl A gaqae ) fogy @i
151 ®o W %7 WIT ATFITA FFI fEm
_ @7 N @I QE T g1 152 §13
foqr B 1 €9 @THFITAY &7 &)Y AN Q1
20 wifgr fx o€ w1 fages gl |
gar & (e 709 1 7T a7
e featr goamwar «W 98 R,
frm, g1 @ qtrg N foma N
ahzH g § I aT wf g Ad
Afwa oeY cqA ¥ A TART ATERTT AL
! 1qa ox fqrza qT agdYy | ag a1-
w17 3 xeg A ag fear | & Ay are
w0 anfgn aaffe nw gaar agan s=a1
fear gz1ar A 21 4 aY fema & oM
1t T A ar | Afex o7 Ag 7 AT-
T W R fom 3% femal §
AN AM &7 agag 1 T HAN 9T
A MT 1A € H1TEIEAT Y 1

¥fa & & 7 ¥ guyaTaTe® oF A7
ag® T faa o Agvmy ¥ ¥9A waw 7
wtgemaf o en aT A F fas
FTa1 qgAT § A7 ag ag (& wfa gifa
TT ASR-BRILITH I E 187 50-
51 % g fegra) ) ar<e 28 gfaqs
@ AT F{ 61 & 5 aFF A% & fear
N Tigry ¥xw 16 gfana 9 a3 fe
1971 & 3Ia%Y are@ 73 qEz G ¥
n€ | ¥gi 7w TTHT A ¥ g Mg TR
AT wgh A 73 qude ? AYC EA W A
43.-44 qudz og feara § fom & qrg
UF BRI a1 ww yiw A NG ar
Q¥ N9, ar fesdt & o oF TFT R

AT ATFTT ®Y 2qar fge s ag N
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® AN ATE gHesIA FAT & AN
qETArT 33 ¥ widy arqr gAY sfaag
2 gz veg arfa a3 IAd § & gedie
Y AT A Agrgar faaray @y & af
2 ag 7o ad teardl as § aifaa @
50 Frady feaamm g faas qm §
OFE A FAFET & T 2 THT & @ IARY
gfirwmfr o v agf agar &1 =8
AT & A1 ®WE W T A & aFAT
%A feardl a sifzaeg ot § oz gieaa
N E faawr sq afaaqd wid #g
A §ag Ma § S ada &y rary
A & & 19% 1T FIEY HA FAT
agargfe anr M srZFI QI &
AgY w=rar w7 At a5 feardl Y gaex
anfz gi71 qETATT AFIA @ W €Y AQEAY
FTEVA Al A @ 1 @Y W gw q|
! mad 2 e g o da3dfg Avaar o
Zq § GTIAIT A9 &, ATHEHAY TG § @lX
St ga. 9. o a3 g, afsq 3a% arg
arq fasi a1t Arga AN D are
W IFAT AL R | OF AE AHT FAIRT
FHIT T4 § AV g TIE AT A}
SqIET ANA YA T 1 gafF F s
F@ g g fF N A €Y zw A
&g AYT @ sara {41 [ifgg

gwafa ageg, & 198 g7 w9
@ ag W fTAT &L wigar g s ax-
w1 A 8RR framdl Q1T aagrrage g9
#Y gfagq < [xarad &3 &1 qian far
QR R®T 1w WM AF A qg=an
@1 agt AN F graew § FI6 qai
QAR Q1 &7 J&AT FWAF fag
ZreF WG F17 FIY § Frad e a5
&1 fag aedfza, fizigz &5 #1 gfufafy
TR F AT AT Zat wwEUA
WA Y @A &1 A Tg 1% G &
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®7 § w5 £ A 2AE FfeA sng AR
74, # faar ardvra &1 3987w 3r
Al g, g1 9T ZEF wA T 47A
¥ qAAT GATT ANAT A6 F £HAT-
foqt ¥ 45 P & (nA7gsn) 4 4-
gz %7 fzn #4ifs 3 Fw ez 3ad
qasay A3F FTAT a1 IF T AN
a% | A0 g & af wr s a7 e
Rg A g7 A2 & fer I N
agt 3aur Tngr I ? & gwia &0
EmEfs mAganT AT FT L1 ¢
gad qfeq® £ Farg=zar o A
[rigu

AR AT B ATEAA AIF AlewA 1
A}, A Adl4 § GZ-A1 TEE N
TR IART OF JRT FATT 4} 0 B
g T 34 R fgzuaaa ez a0
fam @t &1 AT AY 1956 Faar ar
JAF1 FIAT 2341 721 fF 76Y7 & 912
BY2 ZH3 g1 AN 0q | 77 AT 401 fge
FgA ez & qfraga 73 @ am
F§ WAt & wlgar a9 atr 1A ag
2N & arary 353 ANAY 3 F¥ gz afs-
AL F fAaTF QM FFT F97 g a4y
A A 1 AT AYTT (37) AT Y-
74 ()71 39 q-0F A7) § 9T 7L
FA«! AMNA 12 Fag azAT &, |2 ANZ
fauga 7 ag'adr 3 fraq fF 3a% @12
B Z+T A e agWradi} fw
3% MY § A1g FATR fFAT 1 vg
Q1 # fasas gidr r famra 2wy
|H FTATARAT E 1 AT 9¥YT (T)
F1 27-9g7 frar Y A, fe7 738 51 @,
feeags 51 9271 @Y ar :€ s @),
Ia® & @A Afeg 5wk § nETaa
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99T U1, TH A1 § Fq1 ¢ g Wk
faezr & &t Sher 7€ gaT nar Y A
wif &Y faoaa %3 wif ®Y @ fadyy,
A AAAT ®) Faad) @ A N
Ry NagegrFTENGE? AN a0
WA 2 oY A 3412 A w1TA N4 A
8i ®enn g g1 & mradt faa
gAY Y & fraza ewm fs g gRarT a1
W 0tz & P fgeg avraq oo & qfz.
A FTAR FTAWEN R A1 A 1 A
9 aArT 9T M ¥ f§ @8 1y owl-
A} ®Y 61 A€ QEFT A XATY ? AW
ar ofq? wX71 fasis (AR FJtw
®Targ |

avrifa AN, 17 98 FA%7 714 QA
f ataznagr-mE s g a s 7g
& anus faam 2 g fgqia g
a14r7a fay v ow fear 3 gfv gfy 213
FZ& iy €1 3 fAq g1 IAET Ot N
741 3 g LA g & fza1 f garu
Al IAd fgem 3 gEEIR € wTA &
A AZ A T1 AT AEAT FT A7 €T
fzar 1 sa atg & wl.ang &y wi azga
®Y ATTH | qrr AqgreA g vgr B gA-
fan & fadzasvar wrngfs am
vt faiae w7 |

agt 1% gfvamr w1 7413 3, A
@ zfrgrwr &1 gax farzg feseh & o0
go g et ray axah snd §,
famet aag & qrer ara) agt evwwr gan
pramam gl mta § niay arg
Tz 7 AT WA & | g N 1A 7 @O
AT FH TN ammr § w fAg
& srre g1 xA w1 g g fw faw
T AN AT AT AR CEAATH $ K
fgziga Z fx ¢a #19 ) 70 § ¥
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g1 Fear st

ga weAl F vig, awafa S,
HOFY GAAT Y gU § AT @i
aaTed FIar1 g |

SHRI CHITTA BASU (Barasat) : Mr.

Chairman, Sir, much of thc ground has -

already been covercd by many spcakeis
preceded me. Naturally, as the time
at my disposal is very short, I propose
to be very brief in my speech and point
out something which is, I think, wvery
much related to the Budget. At the
cvutsct. I may submit that an impression
has been sought to be created that the
budget proposals arc pro-pcople and
considerable rclief has been provided
by this Budgct Proposal for the people.
An impression has becn sought to be
created in this way that there are com-
ments in this House as also there have
been comments outside the House. But
it is not the fact of the matter. To be
very bricf, I would only like to say with
all humility at my command that the
hon. Financc Minister has made an cxer-
cise to create a smoke=screcn to cover

~the recalitics of the <conomiedife uf the

" pcople of our country as also the
anguish of the people of our country.
Of course, he has shown c¢xcellence and
wizardiness by his intelligent manipula-
tion of figures which he has shown and
which appears to be an  educition from
the past practices of the Government.

If you allow me to say, I would only
make this comment and he understands
in a particular way. It is nothing but a
pre-poll soda-water bottle. He under-
stands it and I think it is enough.

Now, coming to the point as to how
he has been intelligent and what kind of
intelligent cxercise he has made, much
of the ground has already becn covered
by Mr. Satish Agarwal when he spoke
yesterday. The nct dificit for 1984-85
This shall increase;
~ there is no doubt about it. And the
actual deficit would be much more than
this as in the past years. You may recall
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and the fact remains, that the actual
deficit as in Dcccmber, 1983 was
estimatcd to be Rs. 3000 crorces, but it
has becn shown much less. How has it
becn done ? One reason among many-
manipulations, permutations and combi-
nations might be that th=re has been a
cut both in the Plan and non-Plan cx-
penditure, “and because of that there

has a  definite  slashown  in  the
deficit which was morc than what is

aclually shown. Was that cut conductive
to the people 7 It was said that it was
necessary as an anti-inflationary mcasure.
My point is : will that cut produce the
result, that is curbing the inflation ? No,
Sir. It would not curb the inflation ?
Therefore, even the deficit which has
becn underestimated with the hope that
there will be further manipulations in
the days to come contains the sceds of
inflation. Thercfore, the future days arc
not very happy forus, and even in the
pre-poll days, the great cvent which we
are expccting, and there after, the people
will have to suffer. Thore will be other
rigorous measurcs also.

Arnother point has been made to
show that it is really a pro-pcople bud-
that there has been a
reduction in excise duty to the cxtont of
Rs. 188 crores approximatcly. There
is a reduction; no doubt about it. We
cannot ignorce the reality; it is good.
But will this reduction have some effect
on the price structure 7 My answer is
in the negative.  As a matter of fact,
this rcduction has bcen made only in
d-fercnce to the wishes of the bigin-
dustrial houscs and other intcrests.
B:causc, as you know, thc sugar mill
owners have been demanding for the
reduction of c¢xcise duty, and the reduc-
tion of ¢xcise on the khandsari sugar, I
think shall not have the effect of bring-
ing down the prices.

Again, another point is involved; the
budgct is biascd againsi the States. This
reduction of cxcisc duty will rcsult in
the reduction of the States’ share. States
share will be reducid by about 40.38
crores in this casc. Incidentaliy, I
want to mention that there was a study
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team sct up by the Government some
time ago, who wecent into the matter of
the working of the cxcise duty and
came to the conclusion that about Rs.
7000 crores a ycear are not being
rccovered and realised because of certain
defeets in the colleetion machinery it
self. And they came out with a recom-
mendation that if certain strict mcasurcs
are taken, about Rs. 5000 crorcs will be
collected without imposing any additio=
nal e¢xcise. However, the  budget
proposals do not indicatc anything for
that.

I agree that there been no imposition
of new taxation as in the past years, and
that might create an imprcssion that it
is not adding to the burden of the people.
Look at the question of the customs
duty. Therc has been incrcase in the
customs duty, and this increase in the
customs duty adds to the price of those
manufacturced articles which use impor-
ted items for their manufacture, and
that adds to the price. It has got the
cost-push cffect on the cconomy. There-
fore, this would also have inflationnry
trend. Merely by reduction of cxcise

duty ot by having no rvigerous ~burden -

of new taxatioa as ia the previous yeass,
people are led to believe that this is
not as rigorous as it was in the previous
years.

Therefore, it is not a fact. People
will have fo sulfTer as they had suffered
in the worst days. Again thc costs on
duty are not in the divisible pool and
the States would be denicd  or the
States-shall not geta  due share. The
whole thing has bcen binsed against the
States.

Again, thcre has been some reduction
in the income tax. The fixed income
group of our country constitutes hardly
.50 per cent. What about the wvast
masses? Today, in the morning, it had
been admiticd that 228 million people
are below thc poverty line. What
particular relief this kind of people will
gel? Now, if somebody may go on saying
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that this is pro people, I think itis not
so. Again, reduction of the income tax
ultimately affects the economy of the
States. Even the cxport subsidy has been
fixed to the tune of more than Rs. 500
crores. All this goes to prove that this
is not as pro people as against big indus-

trialists as has beca sought to be made

out in this House¢ and outside.

He has taken into account the reality
of the economic situation. I am sorry to
say his assessement of the reality has
become or has been to me unreal ; this
is not the real assessment of the reality.
He agrees and I think the entire House
should agree that plan isan cffective
instrument in bringing about socio-ecco-
nomic changes. What is the present
position of the plan? Although the
public sector outlay during the 6th plan
has been raised to Rg. 1,10,000 crores
against the original target of Rs. 97,500
crores, the most unpleasant rcality is
that, which he has sought to cover, the
actual investment would amount to oaly
Rs, 72,000 crores at 1979-80 price. level
in view of erosion causcd by the infla-
tion. This is the reality. Did he take
into account this reality that actually
thers has been no-inercase in the plan
investiment? If there isin actual terms
no increase in the plin  investment, how
can we expect that therccan  bea
change towards better in the socio-econo-
mic conditions of the people of our
country. Mid-term appraisal and other
documents available suggest that there
will be a shortfall of 25 per cent in terms
of financial investment and even interms
of real fiscal achievements. This is the
reality which he has sought to cover.

The wholesale price index has risen to
227.7 which was averaged in January
1980; this has been raised to 322 as on
February 18, 1984, which is something
like 42 per cent. The all India consumer
price index has increased from 371 to 561
more than 51 per cent during the roug-
hly same period. Now, according to my
opinions, this inflation is on the one
hand created inflation and on the other
hand it is an imported inflation. This
new inflation has got its social impact.
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Inflation has got its own impact on
the socicty, and this inflation has created
conditions for making the rich fatler,
making them richer and thc poor the
poorcr.

1 would only likc to give one instance,
Mr. Chairman, that the Tatas, income
has incrcas d during the course of onc or
two years. Figurcs arc availablc with
me. My point is that inflation or inflati-
onary situation g.oes to the advantag: of

the big industrial houses and this indus- °

trial situation deproesses or causcs fur-
ther impoverishment of the people and
that is the reality of the situation which
the hon Minister has not taken into
account.

Now, inJustrial sickncss is growing, it
has created such an clarming situation
that cverybody feels that th: Govern-
ment should take the proper attitude,
or a proper policy-frame in the muter
of improving the situation arising out of
the industrial sickness The figuress with
me show that the number of sick units
in the large, mcdium »nd the small sce-
tor is 25,42V More than two thousand
crores of rupees worth of credit from the
binks und other public sccior financial
instiiutions is locked un in the »ick
industrial  wmts  in December, 1980.
Now, there has been 2n increase in lock-
outs and elieures. In 1982 and 1983
during the p-riced January to May more
thaa 50 per cunt of the total man-d.ys
Iosses have been due to  lock-outs and
closures. The under utilisation of the
Capucilies is unother reality. The annual
lots of production h-s gonec to the
xtent of Re, 10, 000 crorcs. My point
is that this is the cconomic rcality in
the ccuntry which the hon. Finance
Minister had choscn to ‘gnorc and he
58ys—=— hc claims— —that his Budgct
Proposals have been prepared on the
basis of the cconomic reality that preve
vails today. And then, I only want to
make onc point. In the hope of moderni-
sation these big houses arc going to get
certain bencfits. Now, this is onc very
important fact which we have to takc
note_ol‘. The industrial houses are not
making any new investment. I ¢.n give

-
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onc cxample. According to the ICICl
data on the proposcd capital expenditure
of 275 companies—it is not the ques=
tion of forgetting it is the question of
finding out the rcal things—in 1983-
84 there were only 41 new projects.
That mecans, the big industrial houses,
the corporate scclor, are not willing to
sel up new indusiries. And in 1984.85§
there were only 31 new  projects. The
275 companics had a capital expenditurc
of Rs. 1,304 crorcs in 1983-84 and Rs.
1,184 crores in 1984-85. Onlya small
fraction not more than 16 per cent in
one ycar and not more than 12 per cent
is the investment for the new projects.

L.astly, there arc outstanding public
d.bts and the Financc Minister shows a
sense of complacency. The Constitution
provides for a suitable cnactment for
imposing a limit on the borrowing. Dur-
ing these ycars that legislation has not
been made. Even a private member——
myself——introduced a Bill. It is good
that the Finance Minister is  happy that
we have not erocssed the permissible
or manageable limit.

What is the guarantie that a new
Government of nnother Government wiil
nuot cxcced that manageable limit as s
happening in other developing countrics?
Why does the Government fight shy of
having a ligislation of that nature by
providing limit on the public borrowing?

There has been much talk about tax
rationalisation. The Finance Miniter
also spcaks about it. What is the ratio=-
nalisation programm.? I would only give
onc figurc. While the index of industrial
production between 1975-76 and 1982-
83 increased by ncarly 50 per cunt and
the wholcsale price by nearly 100 per
cent, income=iax collection incrcosed by
25 per cont. Even in these four ycars
i.c. 198B0-81 10 1984-85 the share of in-
come-1ax in the total revenues of the
Cenctral Government has declinud from
2 per cent to 1 per cent. During this
period, the Corporation tax has declined
from 7 per cent to 6 per cont. On the
other hand, Customs and Excise Duties
contribute ncarly 33 per cent of the
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total Central revenues while 60 per cent
is derived from loans, dceposits and deficit
financing. In my humble opinion, if the
qucstion of re-structuring the tax struc-
ture is taken into account, it is nccessary
to turn the table upside down. I know,
it will be an cxaggeratud claim. But
unless the structure is re-structured in
this way, pcoplc are not gong to get the
necessary relief.

In the end, I would support certain
suggestions made by Shri Satish
Aggarwal particularly in relation to hav-
ing two PACS—-onc dealing with expen-
diturc and another dealing with income,
suggestion regarding commitlee system
of c'xamining the budget proposals.
Thesc arc the two suggestions which 1
feel should be considered in order to
have a better scrutiny by Parliament of
the Government™s cconomic policies and
expenditure.

With thesc words, I thank you and I
say that the Government should take
note of the alarming cconomic situation
in the country.

SHRIMATI JAYANTI PATNAIK
(Cuttack) : Mr. Chairman, Sir, 1
congratulate the Finance Minister for
prescnling the most  balanced Budget
which has been welcomed by 1the econo-
mists, the leaders of all scctions of the
peoplec. The Budget provid:s much rchef
to all scctions of the people and the
additional cfforts at tax mobilisation are
so structurcd that they do not affects
many. The Budget proposals should
be viewed in totality. Considering our
vasr country :nd its poveriy and also the
proposcd increase in the outlay in the
Budget and the stimulus provided in
various forms for thc growth of the
cconomy, thisis ths buest Budget over
presented. Many have called it an
economist's Budgct for its underlying
ingenuity. And those who have criticised
the Budg t have called it an cleCtion
Bucgct as if to provide relief to the
commmon man is not sound in principle.
Howcver, the Budget for 1984-85 s
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the most satisfying and popular are
during the last many ycars. On the cve
of 1984-85,i. ¢. the last ycar of the
Plan, our national cconomy is poiscd for
rccovery and growth. Notwithstanding
the hard experience of two  ycars of
scvere drought and a ycar of indifferent
monsoon butween 1979 to and 1983,
the foodgrains production during the
currcnt ycar has morce than covered the
lost ground. So much so, the foudgrains
production during 1983-84 is likcly to
exceed the target of 142 million tonncs.
So, the agricultural production is cxpec-
ted to reach the rvcord level with a
growth of ninc per cent over the pre-
vious ycar Indutrial production has also
been revived. The growth of national
incomc of si1x 10 seven per cent is better
than past ycars. The rate of inflation
has been contained within manageable
limits and the exports have increascd by
10 per cent Duc to good  economic
management, we have been able to do
away with the requirements of drawing
the balance of $ 1 1 billion from the
International Monctaty Fund Despite
the rosource constraints, this could have
been done. The loacl of  burrowings
has not been raised significantly.  One
remembers a year age the prophets of
doom c¢nicd hoa-sc that the IMF loan
will cripple the economy and put India
into perpctual bandage of U S, So, sir
all thes: indicators speak creditably of
the soundness of the policies and  pro-
grammes follow *d by the Government

It is indced pransc worthy that the
Financ: Mimister has becn able 1o pro-
vide wide scale reliefl to consumers while
holding the deficit at the modest  level
of about Rs. 1,762 c.,ores. Coasilering
the sizc of this vast country and the
magnitude of maintaining its dcvelop®
ment activitics, the cfforts madc to kecp
the size of the deficit at a relatively low
level, is really praisc-worthy.

The most welcome  feature of the
Budgect has bcen the reduction in the
rate of direct and indirect taxcs. The
Finance Minister has shown his ingcnuity
in cutting down both kinds of tax rates
sclectively. Reduction of rate in income-
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tax up to Rs. one lakh level would pro-
vid: relief to numerous people especit
ally the salaried class. Raising of weath-
tax exrmptioa limit would similarly help
many. It has long becn a conteution that
the dircet 1axes are so high that these
result in widespread cvasion and that
hight indircct  taxes leading to high
psices have sometimes reduced  the
démand and hence the revenue. Su, the
Finance Minister has done well by cutt-
ing down both tixes sclectively. He hus
tahen steps to plug the loopholes exploi-
ted by tru.ts. The provision of deposit
of the additional 2.5 per cent of the tax
surcharg: with financial institulions
would improve the position of retained
funds of companies. The reduction of
interest rate on modernisation schcmes
of industric:, cspecially sick industries,
would hulp industrial revival and growth.

The Finance Minister has cut down
indirect taxces on tuxtiles, paper, trucks,
khandasari  fans, coolers, etc. hoping
that the risc in sales following the lower
prices wou Id off-sct the loss to a great
cxtent Some M:ombers have criticised
the budget proposals for sacrificing the
interests of the State due to  tax cxemp-
tions.

The Finance Minister has provided
cXtra assistance by way of Central
assistance and repcated conversior of
overdrafis to medium term loans. It
is a pity that many States countinue to
be reckless in their financial manange-
ment, in spite of repeated constructive
help from the Central Government. In
this background, the proposed scheme
of incentive to States 18 a very welcome
feature.

The budget reflects the confidence of
the cconomy to contain the inflationary
pressure, while meeting the investment
necds of a growing economy. In order
16 achieve cconomic stability, while
providing growth-oricated inc ntives to
industry, the Financc Minister has given
the most-favoured trecatment to  the 20-
Point Programme, for which the outlay
has been incrcased by 47 per cent and
it forms almost 40 per cent of thie annual
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plan outlay of the coming year. .

The budget proposals indicate that the
total allocation proposcd for 1984-85
for anti-poverty programme is almost
double of the previous year. The allo-
cation for rural landless cmployment
guarantee programme has be n increased
four-fold. Programmes for the poor like
IRDP, NRE/IP, ac:elerated rural waler
supply, integrated child development
scheme cte. have received considzrably
high -r allocation. The Government of
India’s  concern with  s.cio-cconomic
prioritivs is  reflectud  in the increased
outlay under, the 20-Point Programme,
which is now ncarly 50 per cent.

I have some suggestions to give in this
regard. There should be proper linkage
betwe:n social welfare and  productivity.
Village activities under thc IRDP and
NREP should be linked to the various
local works, Lik- digging wells, constru-
ction of ficld chenncls cte.

The implementation of the anti-pover-
ty schemes like IRDP and the Prime
Minister’s programme for marginal and
small firmers from the core of our rural
development for which we necd infras-
tructure like  banking. Though the
banking infrastructure has cxpanded over
these years, it has not kept pace with
the implementation of the anti-poverty
programme A lot of strenghthening has
to be made of the banks in the rural
arcas Since most of these programmes
have a loan component, the stronger the
banks and better equipped the branches,
the better is the implementation of the
anti-poveriy programme.

Sccondly, so far as the structure of the
programme is conccrned, most of the
programmes like IRDP, the Prime
Minister’s programme for marginal far-
mers and similar  schemes under the
trible sub-Plan and thc special compo-
nent plans for Scheduled Castes have
provision for subsidy and many a time
this subsidy lcads to large-scalc mis-utili-
sution of funds with the convenicnce of
the staff of the banks and government
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cmpleyees at lower levels. So, I would
suggest that such subsidy should be done
away with. The entire cost of the
schome can be given as loan, frec of
intercst. The amount of  subsidy can
partly meet the waiver of interest and
the remaining part caa be utilized to
writc-off a portion of the loan for
prompt and timely rcpayment of instal-
ments of loans, This system would curb
the misusc of subsidy and provid. incen-
tives for prompt and timely repayment
and help the recycling of bank fund;.

In thz infrastructure the arcas which
have been given more emphasis in this
Budget arc spzcially cial, power, port,
railway etc. Much emphasis has been

. given on the port devclopment cxpand
its capacity still further. Whil: saying
this, [ would also I'ke to  stress that
specially attention should b: given to th:
Paradcep Port, which with ucxcellent
infrastructure, has not beea doing well
because of the crisis in the export mar-
ket for iron ore. The MMTIC his not
been able to find adequate market for
the vast iron-ores of Orissa. As a resu't
thousands of workers working in the
mines in  Orissa and Bihar arc facing
bleak prospects. [ am, of course, g-ate-
ful to the Commecrce Minister, who has
sympathctically prevailed upon the
MMTC  to continue to miintain  the
procurement and to explore all po.sibili-
ties of cxp:nding thc cxport potentiil
from Paradccp Port. Whilc we arc stru-
geling to find a market for the iron-orcs
from oir mincs in the tribal arcas, wc
find that the public sector Steel Plants of
SAIL arc increasing the production of
iron ore from the captive mines. I uader-
stund they intend to step up investment
in captive mines in the Seventh Plan to
be totally seif-reliant for the supply of
iron-ore. What I want to say hercis
that while one sector of the (conomy
languishes and investment in  that sector
remaiins unutilised, therec must not be
more and more similar investment in
another sector. I would urge that a high-
level working group lvd by the Cabinct
Secrctary be set up with represcntatives
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of the Minisiries of Steel and Mincs,
Commerce, Shipping and Transport to
look into the urgent and g.oave matter
and find an integrated solution,

Sir, ubout th: coal als» there 14 much
rclevance to vur State and we have been
proposing for a n:w  th:rmal power
station in the [b Valley under th: Wes-
tern Coul-fizlds. Saiwction of coal linkag?
and planiing fa¢ augme=atation of raising
capacity by the Cual Ministry  are of
urgent  relevance n this background
Similarly, the propsed cxpansion progr-
amme of the Ta'cher Coal ficlds under
the Central Coal-ficlds L:mited is vitally
linked with the roquircmenmts of the
Talcher Super Thermal Project, Capuve
Power Planat of Nauonal Aluminium
Compaay, the i1acreased nced of the
Fertiliser Corporation of [adia and th:
ekisting Thermal Power Plant of the
State Government nocarby The cxpansion
programme at Talch=r should rececive
adcquate funding 80 thit thes indusirics
do not suffer and affsct the nitional
economy .

Sir, | want to refer here about the
electronics indastcy. The Electrunies
industry, of course, 13 being encouraged
and thc u:c of vlectromies goods 13 alw
being cncouraged There is liberalisation
of import for eclectromic components.
Al the samc Limc we arc cncouraging the
indig:nous industry for prodaciag the
compon:nts for the eclectronics goods
But the poiat is that the production cost
of 11Jigenous compoieats 1+ higher  than
the price of th: componenis which are
buing imported. And sice the imported
raw mclerials are being used for the
production of these products, with
higher import duiy, the ¢ st of the cletr-
oni¢ products alsy gres up In this
regard  attention of the Elec ronics
Mnistry and the Finance Ministry has
bcen drawn. I would aga‘n urge that
something should bc donc 1n order to
encourage the-clectroaics industry, be-
causc in this industry a large number
of women arc employcd.

Sir, the risc in” th: con.umer price
index is a vital thing today. Of late our
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experience has been that a fall in the
wholesale price index does mot reflect
completely on the consumer’'s price
index. This is a strange phenomenon. 1
would suggest that a pannel of compe-
tent cconomists should go into this
qQucstion so that corrcctive action can
be taken on the basis of their recommen-
dation.

Sir, other factors are there, of course,
rclating to my State. But  lastly I must
say that a decision was taken during the
last Janata Government to reduce the
number of Central schemes funded 100
per cent by the Central Gavernment
drastically, As a result, poorcr Stales
likc Orissa are put to a great disadvant-
age. Many schemes which arc spcci-
ally de:igned 1o remove buackwardness of
the State in  different scctors could have
been fuided catirely by the Central
Government since the State with its low
resource base cannot have the 50 per-
cent matching  contribution for Centrally
sponsufud schemes. [ would urge that
the matter shouid be reconsidered and a
wecial kitty should b« set apart by the
Central Government for funding 100 per
cent Central schemes in the desired
scctors in States like Orissa.

I would oncc again like to thank the
Union Finance Munister for this imagi-
native and innovaive Budgc! proposal.

With these words, 1 conclude my spc
ech.

MR. CHAIRMAN : | just want to
the notice of the hon Membors and the
Housc that the timc at our disposal is
not such and cverybody would like to
speak.  But it is' possible only il the
Mumbers accomodate others and take
lesser time because according to the sche-
dule, the hon. Finance Minister is to
reply at 4 p.m. So, let us sec how many
hon. Members will get the chance.

AN HON. MEMBER : Let him reply
at 5 o"Clock.

MR. CHAIRMAN : Now, Mr.
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Chirangi Lal Sharma may specak.

SHRI CHIRANJI LAL SHARMA
(Karnal) : Mr. Chairmrn, Sir, we have
been discussing the budget proposals for
the last 3-4 days. [ must say, and I
strongly focl that this is the best budget
cver Mresented so far.

SHRI SATYASADHAN CHAKRA-
BORTY : The beit should be better.

SHRI CHIRANJI LAL SHARMA :
It is a common man's budget. It has
been said, and rightly so, that itisa
pragmatic budget, a balunced budget.
The Mcmbers of the Opposition ironi-
cally said that this is an clection,
budget, the pre-clection budget. 1In this
conncction, Mr. Chairman, what if the
Rulling Party tries to fulfil the promises
and thz assurances given in their election
manifesto 7 “*Everything is fair in love
and war™ is rightly said. What is elee-
tion?  Electio is a war of parchies, is
a war of votes. But facts arc facts and
they must be squarcly faced. This is a
budget which cxhibits the dynamism and
the confidence of the Finance Minister
and about this, Mr. Chairman, I quotc
from para 10 of his Budget specch when
hc says with confidence :

““We have not cut subsidics. We
have nut cut wagcs. We have not
compromiscd on Planning. We
have not beea trapped in a debt
crisis. Wc have not faltercd in our
comm tment to anti-poverty pro-
grammes or the welfare of our
people.*®

This «xhibits Ins coufidence and I would
not be wrong if 1 say that the Finance
Minister has a big hcad om young
shoulders.

L

The other day, I was listening with
rapl attention to the spcech of hon.
Mcmber from opposition Shri  Inderjit
Gupta. He called it ‘Mid-wife of preg-
nancy of ninc months' and that- some
tranguiliscr has bcen given. A dose
of opium has been given. Actually,
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the opposition was in a fix on hearing
the Budg:t sp:cch of hoa. Finance
Minister, Honestly speaking, their
mouth was gageed bicaus: there was
nothing to be sail against the Budgét,
This is a Budget which is liked by all
and sundry. It gives relief to all sections
of socicty all over ths country. They say
that a dose of tranquiliser is bzing given
—1I put it to him when is the tranguili-
ser given 7 Tt is given only when onc is
perturbed. Were they perturbed ?7 Did
they require tranguiliser 7 If so, what
sin did the Finance Minister commit ?
If it wus a traagu’liser, it was for the
opposition.

I have to refer to baaks., Ths hon.
Deputy Finince Minister, while interve-
ning in the debate yesterday told the
Housc that as many as 42738 branchcs
of banks have c mc up all over the
country. Out of these 23216 bank
branchcs “are in the rural -arcas. You
will find banks in the farthest corncr of
the country, but sincc whan ?7 It is after
1969. Who used to be th: benificiarics

* before that 7 It was th: wurbanites, the

traders, the businessmen, the industriaist
the shop keepers and the affluent
section of socicty The poor man, the
harijan, thc pecasant, the farmer could
not have the courage to knock at the
door of the bank. Had they cared to pass
by the window of the bank, the Bank
Manager would suspect their bon i-fidcs
and hand them over to the police susp:c-
ting them to be pick-pockets. But what is
happening to-day ? The bankers are han-
kering after them. They say, come along,
We invite you. Loans arc being advanc:d
to the farmers, to the peasants, for pur-
chasc of (ractors, for installing tube-
wells for purchase of rikshaw to
the rikshaw puller, to make him
owner of the rikshaw. Could he do
so prior to the introduction of the
scheme ? Could he sct up poultry farm,
piggery farm. fishery farm, dairy farm,

etc. 7 Money has been thrown to the

public and the poorest in the street is
able to carn his livelihood to kecp his
body and soul together becausc of
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the facilities provided by the banking
system.

I would be failing in my duty if I do
not drow the attention of the Finance
Minister to certain drawbacks and loop-
holes becaus: wvarious complaints from
the pzople have come to us. During the
mass contact programme we went from
villag: to village and instances were
brought to our notice. [ wrote to the
D:puty Finance Minister also" giving
some instances that the loanees are
forced to part with a sizeable amount of
loan. It is then and then alone that the
loan reaches the pocket of the loance,
particularly the poor. I know of cases,
not one, but many, when people went to
take loans for installation of tube-wells,
loan was saactioned by the bank, but
when the loan was advanced, the bank
forced the loance to purchase a particu=
lar type of electric motor, and equipments/
implements that they nceded, from a
particular dealer or particular shop.

15.00 hrs.

For that, they have to pay a much
higher price than the price at which it is
available in thc open market. This is
how they try to makc capital out of th's.
The banks are to advance loans. Why do
they force them to purchase things from
a particular dealer ? This practice must
be stopped. The disbursing machinery
at all levels needs a strong doss; a vigil
should be kept and drastic action should
be taken to put am end to such mal-
practices.

Also, the banks should be told to read
the writing on the wall. They should
not unnecessarity harass the people.
They invite applications. The applicants
for loans run from pillar to post, from
morn till evening; they spend a huge
amount and then in the end the reply is
in the negative on one pretext or the
other. I would, therefore, request the
Finance Minister to go into such cases.
For instance the Deputy Finance Minister
spccifically told the House yesterday
that in respect of loans to the tune of
Rs. 5000 no surety or se curity is needed.
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I can give instances, not onc but many,
in which the people arc being deprived
of loans simply because they fail to
furnish surcty or sccurity. 1 would urge
upon che Finance Minister to look into
such instances that arc brought 1o his
notice.

Again, thc Deputy Financc Munister
yesterday talked about the political inter-
ferecnce.  What is political interference.
Why do they smell a  grain of
salt in the bona fides of politicians 7 If
a Mcmbecr of Parliamcnt or a Mcmber of
the Legislative Assembly who represents
lakhs of pcople brings o case, it is said
that we are trying to pokc our nosc in.
What are we herc for 7 We are here to
venulate the griovance of the people we
represent and to bring the complaints of
the people to the notice of high-ups.
Genuine complaints arc brought fo our
notice. Thc other day, I was presiding
over a mass contact function in Karnal.
The Deputy Commussioner was there. A
case was brought to our nutice. [ told
the Deputy Commussioner 1o take the
managers of the local nationalised banks
into confidence and rcmove the grie-
vances of the people. Fe regretted
saying that they would not care for him
because they were not under the State
Guvernment and thit they werce under
the Central Government.  As such, they
had no administrative control on them.
He found himself helpless 1 brought it
to the notice of the Chief Munister, 1
repeat it here on the fluor of the House
that the managers of the nationaliscd
banks should be d.rected to attend the
meetings of the Gricvances Committees
which are usually presided over by the
Cabinct Ministcrs at the district hend-
Quarters in the States. I can at least
talk of my Statc. They feel that it is

below their dignity to attend these
mectings.

SHRI C.T. DHANDAPANI (Pollachi):
The banks will not function then.

X SHR1 CHIRANJI LAL SHARMA :
0 question of banks not functioning.

SHRI C. T, DHANDAPANI : They
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will go after the Ministers.

SHRI CHIRANJI LAL SHARMA : It
is not a question of going after the
Ministers. They come once a month to
attend the mectings of the Gricvances
Committee. The gricvances arc brought
to the notice of thc authoritics; these
arc duly discussed and they (ry to re-
move the gricvances. 1 would, therefore,
suggest tht dircctions should be issued
by the Ministry of Finance to the
managers of the natonalised banks to
attend the mectings of the Gricvances
Committee at the district level.  When
therc arc instructions issucd from tho
Finance Ministry that loans have to be
given by the banks, I do not knowv why
they should be  reluctant to  give their
cooperation.

About the 20-point p.ogramme, it has
brought a great rcvelution.  Since the
time 20-point programme was introduc d
it has changed the fiate and face of the
peuople, particulatly the poor and the

15.05 hrs.

ISHRI F 11, MOISIN in the Chair).
downtrodden, the weaker sections of
society, the Harijans, the Scheduled
Tribes, the backward classes people
have no pluce to live in the villages. The
land under their hous: s used to wvest in
Shamlal Dch, the village proprictary
body and after amendments in law and
after the 20-point Programme, the house
sitecs measuring 100 yards vcach have
given to landless persons in each village,

In this conncction, 1 have to suggest
that the poorer sections of socicty, parti-
cularly the Harijans, thc Scheduled
Tribes living in  the urban arecas, in the
citics should be given housc-sitcs. If
the Government feel that  they cannot
allot housc sites to thcm in the manner
in which it has been done in the villages,
lands adjacent to citics should bec acquir-
¢d and should be given to such poor,
people, at least 50 sq. yards per family,
at the cost price, and no dcvelopment
charges ctc. he realised from them,
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This is onc way of eradicating poverty
and helping the poor.  Special arrange-
ments for the actual implementation of
this programme should be made.

In this conncction, I would suggest
that these MIl. A< and MPs should be
associated with the Comnuttees which
arc formed for the impicmentation of
this 20-point Progrimme.

Rs. 11,858 crores will be spent during
the year for the implementition of 20-
Puint Piogramme and Rs 400 crores
has been aliccated for the Rural Landics
E mployment Guarantce Progromme.

MR. CHAIRMAN : You are from the
State of Harvana, Haryana MLAs will
take circ of it.

SHRI CHIRANII LAl SHARMA -
No. Haryana MLAs will take care of
Haryana in the Haryana Assembly.  But
when wc feel that the rights of Haryana
people are being ruthlessly trampled un-
der the iron fect of others, we are here
to safegaurd the interest of the paople of
Haryana i this House

We are proud of the it that our
State has made tremendous progress
Agricultural production has  incrvased
and s making the muximum ¢ontribution
to the Central Pool, of course, next to
Punjab.

We need water and power.  For
water, it has alrcady hkeen discussed in
this House. A rcference was madce by
Shri Rizak Riom, M. P. rcgarding SYL
Project. Haryana has alrcady spent Rs.
100 crores on the SYL Channel. A
Channel is to be constructed in Punjab.
For this, Haryana had alrcady advanced
Rs. 20 1/2 crores to Punjub Government
of India too has advanced Rs 5 crores

and in today's press it has come
out that the Government to the
Punjab Government on behalf of

Haryana for payment of land compensa-
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tion to those whose land has been
azquired. This has simply scnt a shudder
into the heart of our coy. May I have
the temerity to ask them as to where the
Rs. 20 1/2 c¢rores gone 7 The Founda-
tion stone of the Cunal was !aid by the
Prime Minister on the 1B8th Fcbruary,
1982. Not an inch of land has bcen
dug so far and Rs 25 crores has gone
out of our p.acket.

I would request the Central Govern-
meat to kecp a watch on this and 1
would suggest that the Central Water
and Power Commussion should be diree-
ted to  monitor  closely, the aclual,
physical und financial progress of the
Projcct. Enough moncy should be given
to Haryana for the augme:ntation of the
power projoects.

I represent Karnal Constitucncy. A
refinery his to be set up. It has been
decided by the Gowvernment  of India.
Planning Commission has alws  been
notified. Uader Section 4, !and is being
acquired.

The sooner the work on  the refinery
it started, the botter. Work on  the
double raidway line between Delhi and
Ambiala 13 in progress bul 1s st bung
completed as per whedule...

MR CHAIRMAN . That will nat
come 11 this Badget; that  will come
unider the Railway HRudget,

SHRI CHIRANII AL SHARMA :
Four-lining work on the Sher Shah Sun
Marg (G. T. Road) has been  donc only
upto Murtal, to a distance of 45.50
hms and bevoad that, the work is held
up. I request the Guvernment of India
not (o put a stop to this work.

In this connection I would also suggest
that a by-pass should be provided for
Panipat. Panipat is a big city with a
population of onac lakh and fifty thousand
and is situated on both sidcs
of thc G. T. Road. Therc isa lot of
traffic and accidents take place every
now and then.  The length of the road
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in the town itself, within thc municipal
Ther¢ is no other
alternative but to provide a by-pass for
Panipat. Therc#wasa provision during
this Plan, but I do not know why and
how this has been scrapped.

Panipat is famous for manufacturing
textiles. There are about 20,000 hand-
looms, but some powerlooms are
also there. The manufacturers of
powerlooms happened to tell me some-
thing which I was myself surprised to
hear. What is that ? There are hardly
150 smell scale units manufacturing
cotton fabrics. The small manufactuters
of cotton fabrics known as furnishing’
fabrics, jacquard curtain cloth on power-
looms (without spinning and processing
plant) say that the annual revenue from
excise from all such units at Panipat is
to the tunc of Rs. 3-1/2 lakhs, whereas
the total revenue from all such units
from the whole country does not exceed
Rs. 10 lakhs. In their case, on a curtain
cloth which is 48" in width excise duty
is lcvied, but if that very cloth comesin
the shape of a bed cever (chladdar), 90
X108 or 60" X 90, it is excmpt from
levy of cxcise duty. It is like putting
the cert befere the horse. Curtain cloth
for which you have to pay Rs. 5.50 per
metre alone is exempt frem cduty. You
will egree that in today’s setup no curtain
gioth worth the name will be availablc
at Rs. 5.50 per metre. Under this budgct,
industrics such as synthetic, rubber pro-
ducts, elcctric motors, refrigerating and
ajr-cgnditioning machines, stce! furniture
paints and wvarnishes, etc., which were
giving morc revenue to the Gevernment
have been excmpted on the first sale of
Rs. 5 lakhs whercas the small manufac-
turcrs have been  deprived  of this
corcessicn. I wou'd, therefore, request
the Finarce Minister to reconsider this
proposal and give exemption from excise
duty to the foilowing, that is, coating,
suiting, tussors, butta fabrics, tapestry,
farnishining fabrics including jacquard
curtain cloth, ctc. The grievances are

“genuine and if this is not done, it will
‘give a grect setback to this irdustry,

With these words, T support the

~ budget,
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SHRI CHANDRAIJIT YADAV
(Azamgarh) : Mr. Chairman, Sir, many
on that side have hailed this budget as
the best Budget of this decade...

Mr. CHAIRMAN : From this side
also, some have...

SHRI CHANDRAIJIT YADAV : I do

not think any Member from the Opposi®

tion has said that this is the best
Budget of the decade.

I do not find anything wvery radical or
new in this Budget. It is a ritual budget
that Government place every year within
the present framework of socio-economic
policies, because the budget reflects
nothing but the policies and programmes
of the government in power and the party
in power. I have gone through it very
carefully. Concesssons have been given
to the most vocal sections of the society,
keeping the elections in view and that
.has made this budget, really speaking, a
populist budget ard the consequences
of this Budget will be scrious when next
year the Finance Minister—whoseover
will be the Finance Minister—comes be-
fore this House. One thing is very clear
that through this kind of a Budget which
is an instrument for a socio-economic
change, the Government cannot do
much. They must remember that this
is the Budget. ofa country where 5094
population lives below the poverty line.
This is the budget of a country which to-
day in the worid is at the bottom so far
as per capita income is concerned. This
is the Budgct of a country where 639%
population still rcmains uneducated and
illiteratc. This is the budget of a coun-
try where 7024 people live in the rural
areas and they do not have even the
most basic necds of life.

Now I want to know what miracle has
been donec by presenting this budget.
Are they in a position to give this kind
of an assurance to this Hou-e and through
this House to the people of this country
that, say, within the next ten years, they
will be able to remove poverty in this
country ? Or can they give this
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guarantec to the pcoplc of this country,
particularly, the younger gencration that
they are going to provide them jobs and
they will not remain idle in this country?
1 am not going, because of want of time,
into the different uspects. But 1 want
to talk only on two aspects and 1 want
to speak on two scctions of the socicty.

The rural poor—what has been done
for the rural poor 7 They are claiming
‘No, it will bring miracle It will change
the face of the Indian rural pueple I
want to know. Is it not a fact that to-
day in our country 25 crores of puople
live without @ house worth living or liv®
ing or live in this country who can
not have two mcals—why two muals,
cven one mcal they cennct kave 7 Is it
not the situation to-day ? Is it not a
fact that even the Mcmburs of the ruling
Party have rcported to thecir Parny
lcadership that the bencfits of the 20
point programme are not rcally reaching
those for whem they are meant 7 Is it
not a fact that most of the moncy is
being caten away by the middlemen, by
the agents, by the unscrupulous elem: nts
and by the w despriad corrupticn in the
sccicty to-day 7 It is not (nough that
you provide monty ard say. ‘[ have in-
crcased this allocation or that allecation
is being increascd in this country.' Itas
not on'y a question of allocating moiwy,
but to-day the main questicn is : have
you succeedid in cstablishment of a
machincry or organisatien which can
rcally and faithfully carry the bencfits to
the poor puople. The oniy arswer is No.
To-day the weaker sections of the s ciety
becomce the vietims of the burcaueracy
which has no love for them. which has
no feclings for them and really speaking
most of them coming from that scction
of the socicty and I have no hesitat'on
in saying, the upper castes of the socicty
have no feclings for the poorer scctions
of the socicty and they always try to find
loopholes and try to find methods to see
that thosc schemes, though they are good
schemes meant for the poor people, but
the bencfits do not reach the common
people.  Thercfore, the most important
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question is that you must change your
organisational sct up. You must change
your instrument; it should be the service
to the poor pecople. Are you really
providing anything at thc grassroot levels
to let the landless people, the poor
people and the people living below the
poverty line, have their own Committecs
so that thc bencfits that go through
these committees reach tham 7 Are you
in a position to identify your own pri-
oritics so that the priorities could be
Changed according to their needs so that
the bencfits can rcach them 7

Therefore, Sir, 1 demand that the
Government should also give a scrions
thought to redically change the burea u-
crantic sot up in this country, the
organisational set up in this country, so
that the landless pcople, the puor people
can have their say in those Committees
at the grassroot level and they can
manage their affairs.

Sir, one fact is very clear. That s,
India stll remains basically in the same
position. Our cconomy 1 hasically an
agniculturc—orienttd cconomy. 1 do not
want to marshal the facts. Facts have
alrcady Ien given in  this House.
Whenever there is 2 bad crop or whuen®
cver there is drought or whenever there
is no good monsoon season, our entire
cconomy collapses whether it bec on the
mdustrial production or the purchasing
capacity of the people. 1982.83 was
the year of bad harvest. Because of that
the industry had a very scrious depres-
sion. Bccausc of these two factors, the
purchasing capacity of the pcople wcent
down. And Govcrnment had lost Rs.
773 crores of revenuce— 110 crores in
income-tax, Rs. 190 crores in corporate
tax and Rs. 473 crores in cxcise cuty—
in one year becausc of the bed harvest as
also because of industrinl dcpression.
Now you are saying that because of good
harvest this year, you hopc that there
will be better revenue collections also.

Therefore, Sir, certaip concessions
had becen given very conciously to cer-ain
industrics so that they can increase their
production and the cersup.cre con also
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gt the benefit. I want to cite one
cxample. They have said that they have
given concessions so far as the blended
fabric is concerned. The concession
given in the budget is Rs. 3.50 per
meter as a relief to the consumers. May
I know what is the guarantee—is the
Finance Minister in a position to give
that—that this Rs. 3.50 per meter
concession by lowcering of the price will
rcach the consumers ? Is there any
mechanism for the price control to-day ?
You go to any shop to-day. You will
find that the prices differ from shop to
shop in the market. There is no pricetag.
There was an effort made a few years
before that there should be pricetag.
Now nobody is bothering about that.
There is a total loot in the market
Therefore I say that Government must
give this guarantec and assurc us that
the industries are given the concession
for a ccrtain purpose, namcly, that
should benefit the consumers, it must
rcach them and that bencfit should not
bc taken by the industrialists. They
should not go away with this.

1 should like to have this guarante ©
Another thing 1s this. Is there a™
difficulty to go again for the food fof
work schemc 7 This is thc best year to
go in for the food for work schcme.
Their own independent asscssment s
that the country is going to have more
than 142 million tonnes of food. The
food for work scheme was onc scheme
which rcally helped the poor pceople
such as in building roads, in digging
wells and in building bridges. (Iaterrup-
tiens) It has been abandoncd and there
1w no food for work scheme. Thercfore,
Sir, T demand that Government must
start the food for work scheme in the
whole of the country so that the roads
cle. will be built for the linkage of
villages,

PROF. N. G. RANGA (Guntur) :
Thclnt should bc only in thosc Statcs
Wwhich are prepared to cooperate.

SHRI CHANDRAJIT YADAV : I
agree with you that it should be started

in those States which are prepared to
Cooperate, prep
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But, I do not agrce with the Minister
of Finance, all the time, announcing that
West Bengal Government is not dving
this or that. They are onc of the best
States which have really madc full use of
the food for work scheme. Their finding
fault with them is no good. (Iaterruptions)

MR. CHAIRMAN : That is a matter
of opinion.

SHRI CHANDRAJIT YADAYV : Sir,
another thing is unemployment.  This
country, unfortunately, haud about thirty
million «ducated uncmployed youth.
Your systtm of cnlisting  regis-
tration of uncmployed youth is defective.
Almost 40 per cent of the youth in the
villages do not register themsclves and if
they register then it is found that pco-
ple who have been registered for morc
than ten years have not b.cn offered any
job. Now, what are we¢ going to do ?
Sir, in a country of the size of India
provision which has becen made for self-
cmployment for cducited unemployed
is only Rs. 25 crorcs while the Prime
Minister announced from the ramparts
of Red Fort on 15th August that 2.5
jobs will be given cvery year under this
schcnie.  What is the position 7 [ have
been told that by mid Fcbruary under
this scheme only 2,780 people have got
the job whercas the ycar is coming to a
close. Is this the scriousncss of provi-
ding jobs to the cducated uncmployed in
this country ? Government is not at all
scrious. This will create and explosive
situation in the country if the youths arc
not provided jobs.

L]

Sir, I would like to know from the
Hon. Minister is it not a fact that today
cven the capitalist countrics are coming
out with concrete schemes to meet the
unemployment  question. In England
they provide almost 100 per month as
unemployment benefit to the unemploy-
¢d youth. In the USA thecy havea
provision. Even the prescnt President’s
son when for some. time he was uncm-
ploycd, was standing in qucuc to get his
unemployment benefit cheque.  Italy,
France, Austria, Syeden almost every
country is providing some kind of relief
or benefit or unemployment allowance tg
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their youth: We have beoen demanding
in this country that at least the Govern-
ment of India should agrec to a minimum
sum of Rs. 150 per month as uncmploy-
ment allowance in this country but they
have not so far agreed. [ wrote a letter
two years ago to the Prime Muni:ter and
she asked the Planning Munister to reply
to it. I got back thu reply that if your
suggestion for Rs. 150 per moath s
acccpted we will have to spend more
than rupecs thousand crores and, there-
fore, we are not in a position to do it.
If you are not in a position that means
you want to play with the lives and
future of the youngmen. Government
must take it scriously and at lcast pro-
vide Rs. 150 per month as employment
allowance. This is my demand. If Bengal
Government, Kerala Governmen! and
Maharashtra Government can do 1t and
provide Rs. 50 pcr month as uacmpoy-
ment allowance thenthere is no reason
why the Central Government will not be
able to doit.

Sir, NREP programme was announced
with a lot of fanfare. What is the po-
sition It is reported that the Prime
Minister has been informed that in U. P.
and Bihar part of the money provided
for this purpose to provide jobs to the
uncmploycd people in.the rural arcas 50
per cent moncy has not been spunt.

Is there any explanation for this ?
The Government must give scrious
thought to totally change its socio-cco-
nomic strategy for the devclopment of
rural India, for progress of th:  weaker
sections of our socicty. It should rc-fix
its prioritics so that in future the Budget
should be able to provide maximum
moncy allocation to those sections of
society which unfortunately still remain
below the poverty line. This should
receive topmost  Ppriority. For that
proper organisational and structural
change must be brought in our adminis-
trative machinery.

My last point is this, The States have
to do the maximum so far as social wel-
fare schemes are. concerned. It is
besically their problem. I am sorry to
say this Budget hus not helped them.
Ata time when States arc making a
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c¢cmplaint that their financial position is
very bad, they do not get proper alloca-
tion in the Central Budget; instead of
increasing the States” allocation, the
Government's present taxation scheme
has badly hit these people and they have
raised their voices now. Government
must give scr.ous thought to this, so
that the Siates may get high:r allocatioa
so that thcy can spend that moacy on
various Sovial Welfare Schemes. With
these words 1 conclude.

SHRI1 EDUARDO FALEIRO
(Mormugac) : Mr. Chairman, Sir, I rise
to suppuort the Budget proposals presen-
ted to thus House by the Finarce
Minister some days ago, Alrcadv muny
of the scctioas of our socicty have wel-
comed the budget. Ay you have pointed
out a few minutes ago, cven scveral
members of the opposition have welcom®
cd the budget. Even a person ke
Mr. Chandrajt Yadav couid not say
much more in substance agamnst the
Budget. It was a populist budgct, and
not surprisingly for Mr. Yadav, it lacked
redicaliam. The budget is a financwl
and fiscal instrument that covers a very
wide sweep of cconomic  activity, |
don't want to go into all th- dctails and
take up the time of th: House. 1 want
to cuncentratec only on one or two
subjects that appecar to be of grcat
intcrest.

First of all, [ wish to point out that
Government should concentrate and
cxcrcise all the political will at their
command to bring greater cfficicncy,
performance  and greater profitability in
the public sector undertakings. It goecs
to the cternal credit of Pandit Jawaharlal
Nehru that at the very dawn of indc*
pendence he thought that the commeond-
ing hzights of the economy should be
controlled by the State. It was becausc
of his vision (for which this country will
be ctornally grateful to him) that Indis
today ranks right on the top of all the
devcloping oil importing couotries.  AS
far as stability, resilicnce and strength of
the cconomy 1s concerned it is right o1
top and this has been admitted cven bY
an organisation not very sympathetic 10
our philosophy like thc World Bark.
This is from thc latest report of world
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Bank, the World D:vclopment Report—

‘The two largest low income countries
China ard India have come through the
current recession with encouraging  resi-
liance. They were not so  heavily
dependent on foreign trade, had little
commercial trade and so were not much
affected by high interest rates.

“They have also made impressive
progress in agrniculture: Indud’s low
GDP growth in 1982 was largely
duc tu the failure of the monsoon.”

This is the position of this country
and we do nut n* J the World Bank to
say this. We s:¢ this all over the world.
Now couatries like Argentina and Brazil
whosc economy was much stranger and
which were haviag a fantastic rate of
growth in cconomy, they have all collap-
sed. The cruntries like Nigeria which
were exporting oil are in do!drums in so
far as their c=onomy is concerned.  But
wh.n the cconomy of ou. country s
growing and gring ahcad stcadily and
progressively, they have said this and
they have said this again, Now, whatever
criicism we may make on the floor of
this H «use regarding the public scctor,
it should not be construed as the real
picture and none should be permitted, in
fact, to take idvantuge of the situation
of the public scctor to demigrate the
public sccior becouse the strength of
the public sector s the strength of the
achivvement  of the  suocio-ceonomic
achievments that we oursclves have im-
poscd on us for the benefit and progress
of socio-ecconomic  situation  of this
country. They have said this much. I
wou'd like to pont  out that greater
c¢flicicncy should be brought in the pub-
lic sector. Greater cfficiency cannot
come unlcss therc is greater  per-
formance and unless there is  greater
cfficicncy and greater performance,
the very objectives for which the public
sector was constituted will not be fully
achieved. Now, what is the ruality ?
The rcality in this country is that apart
from a half a dozen public scetor under-
taking like BHEL which 1s one of the
best undcrtakings anywhere in  the
world-apart from a few such undertakings
—the public sector has much to be
desired ms far as performance is
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concerned.

Now, I will just give some instances
where the” public scctor is operating
where it is nccessary to focus on the need
for greater performance.

It is not as if cverything is all right
with the public scetor. 1t is not so. Qur
stcel sector is passing through a very
critical phase. The recession in steel
industry that has hit giants abroad is
taking its toll in India also. 1 would
urge Government to take nccessary rc-
medical measures  so that the public
sector stecl industry which forms the
backhone of our cconomic advancement
is placed on a healthy footing. Wo are
also secing from tims to time reports
that one of our main drawbacks is the
shortfall in power gencration. The
failure of two monsoons has certainly hit
hydel generation, but this should nor-
mally have becn met by stepping up
thermal  generation. While in an
e¢xpanding industrial economy like ours
one can understind the gap between
demand and supply in the area of power,
what is causing concern is that this gap
is incrcasind bcyond the onc normally
planned for a sct period. I would
request the Government to decotc atten-
tion to this arca so that we will be in a
position to provide adcquate power to
our industrics both in the public and
private sector, besides meeting the grow=
ing demand of the agricultural scctor.

While on the subjcct of power, the
nced for better performance of our coal
scclor cannot be gainsaid. Though we
understand from reports  that of late
there has been some improvement in the
performance of this sector, it is stressed
that both in terms of production as wcll
as transportation of coal much better
performance than at prescnt is called for
if we arc to mecet thc cnergy require®
ments in far-flung arcas of our country,
In other words, u much better co-ordi-
nation is to be cstablished between coal,
power and transporlation scctors.

Another area whose performance is at
present causing concern and where the
Government  should dcvote  greater
attention is  rclating to sick cnterpriscs
which have been taken over by the
Government mainly on socio-economic
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grounds like the taxtile industry (includ-
ing jutc), the cngincering industry in the
eastern scctor, ctc. In spite of inj:ction
of capital, maaagerial cxpoertis:, an
amount of Lcchnology innovatioa ctc. we
find this sector acls as adrag on the
public sector. Perhaps, onc of the rea-
sons might be the level of cmployinent
being higher than warranted by current
circumstances. It is und:rstood that such
a problem exists in other arcas, parti-
cularly in construction sector like
Hindustan Steel Construction Corporation
N. H. P. C., etc. If the public scctor
should contributc moce to the ¢ onomy
than it takes from it,
there must be sum: rativnalisation in the
present employment levels in such units.
Perhaps the Government should devote
more attention to this vital area.

Even though capacity utilisation hus
increased during the last  year, we
would urge the Government to (ake
additional stepi to imp-ove this further.
Perhaps, some of the buttlcaccks regard-
ing increased cupacity utilisation hke
power shortage, ecquipm.at failurcs,
managcrial ineffectivencss, raw material
shortage ctc. should be remowed by
taking adequate steps to easure that in-

<puts of all types arc made available in
adequate quantities.

1 am making a pica that managcment
should be looked into specially. It s
not cnoush to have go»d policics.
Policies to strcngthcn  the public sector
may be extremely good, but to muke
them cffcctive, they must b backed by
ad:cquate institutions, particularly
managemcat institutions  What d) we
have in the public sector today ? The
public s:ctor undertak ngs arc bcing
manag: | mostly by the doputitionists,
poople who come from the Government
departments.  If the public sector has
to function moare cffectively, it is css:n-
tial that this Government department
culturc should go and it should b: sub-
stituted as far as possible by manag crial
skills, by an industrial culturc, bya
financial culture and by a commercial
culture, 5o that profitability and accoun-
tability become realiy the main criteria.

1 would also like to bring out a very
important aspect which has not been

it is ecsseatial that
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brought out earlicr adcquately. The
rural employment and integrated rural
d:velopm:nt programme is one of the
best programmes in this country to
tackle the problem of uncmployment.
As my ho.a. collegue has mentioned a
little while ago, this programme has, to
a lurge cxtent, changed the face of the
rural arcas and it hus bad in many parts
of the country a definite impact to
alleviate to minimise the poverty; it is,
of course, very difficult to remove the
poverty. The point that I would like to
again cmphasise is that if our policies
arc to bring their results, thesc must be
backcd by institutiors. If the Plaaning
Commussion his a very good scheme and
ifa programme has to bec impicmented
0 the rural areas, it is not enough that
the Pla.aning Commission should say that
it is the respoasibility of the States; they
shou!d have a machinery to mo.itor the
p-rformance of that programme.

The rcasons for discrepancy that we
witness today arc that today the targets
of pcrformance arc being fixed by the
State Goverom:nts themselves. How
docs the Planning Commission fix the
target ? The Planning Commission asks
the State Governments, what their target
would be, and having taking that as
gospel truth; the Planning Commuission
fixes that as the target. The Planning
Cummission alsv relies on the figures of
the Statc Govcroments as far as the
performance is concerned.  Lct me con”
cludc on this note, that the officers and
the officials of the Planning Commission
including the Advisors incharge of diffc-
rent development programmes and 20-
Point programm.:, and concerned with
the intcgrated rural development
prcgrammc should themsclves go to the
villages and sec things for themselves.
How mny of thesc officers have gonc to
the willages ? [t is very necessary that all
these officers themselves should go to
the villages. Now, at thc most they go to
the State capital, sit in the aircondition-
cd rooms with the Chief Secretary and
othcr Sceretarics and take their figures
and come back to Dclhi. By this they
cunclude that they have visited the States.

As 1 said, it is neccasary that thc entire
machinery should bc motivated ia this
direction. It is not sufficient that the
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Planning Commission should work vigo-
rously; it is not sufficient that the
Planning Commission should be moti-
vated for getting  this programme
implumented, it is cqually nccessary that
all the officers and others including the
officers in the Statc  Government  at all
levels should be committed and they
should rcalisc the importance of this
programme to drasticully change the face
of this country and put this country
cconomically on the very top.

*SHRIMATI KESHARBAI KSHIR-
SAGAR (Bced) : Mr. Chairman, Sir, 1
rise 1o lend my hearty support to the
Gencral Budget for 1984-85 prescntud by
hon. Firance Mmnister, Shri Pranab
Kumar Mukherjec who “has formulated it
very skillfully. In my opinion, itis a
pragmatic budget which offers great
relief to all the scctions of socicty.

K autilya's ‘Arthashz-tra’, a  well
known trcatise on cconomics and state
craft is respects with widom. It won't
bc an cxaggeration if 1 compare the
present budget with Kautilya's
Arth<shastrn as it is of wvery high
standard.

We require huge fonds for implement-
e the various duvelopmental schemes.
It is csscntial that the citizens of this
nation should pay income tox and other
taxes in time and help the Government
lo implemunt the various schemes effce-
Uvely. It is only with the active
Coopcration of citizens that we will be
uble to progress in all ficlds.

As the present budget primarly aims
al providing relicf to the weaker sections,
its main objective is to rcducc the
| prices of cssential commoditics. The

following arc the main highlights of this
" budget.

1. Assistancc to the weaker sections;

2. Concessions in the rate of in-

*The origin
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come-tax;

3. Reduction in the piices of books;
notc books, stainless stecl uten-
cils, clcctric equipment and cotton
cloth;

4. Abolition of excisc dutv on
khandsari;

5. Double allocation for implemen-
tation of 20-point programme
incomparison with last year's
budget;

6. Concessions to tea cultivators;

7. Addition at provision for em=
ployment guarantce scheme;

8,  Additional allocation for promo-
tion of rural industriecs and
family welfarc schemes;

As the cxcisc duty on stoves and pre=
ssurc coohers is abo.ished, middle class
house wives eun buy them at reduced
prices and scrve tasty food to the mem-
bers of their familics. The prices of
fans and rcfrigerators have also been
reduced. These incentives have given
great reliel to the middle class familics.

Agriculture is the main occupation of
70% of our population which lives in
rural areas. An amount of Rs. 758
crores has been allocated for agriculture
in the present budget.  There is an in-
crcase of Rs. 202 cvrores in the allocation
of agriculiure in comparison to the last
years® budget. The excisc duty on ferti-
lizers and iron pipes 18 abcelished.
Under 20-point programme, irrigation
will reccive top priority. All these
mcasures have given great relicf to small
and marginal farmers. All theso stops
will help in stepping up agricultural
farmers.

We were rcquircd to import food
grains like wheat from countrics like

¢ m————y

al spcech was delivered in Maiathi,
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America only a few years back. But it
is gratifying to note that now we are
self-sufficient in the matter of food-
grains. I feel that the credit for the
success goes to the dynamic lezdership
of our hon. Prime Minister Smt. Indira
Gandhi and the &ctive cocperation of
hon., Minister for Agricultuic,

Industries play a crucial rsole in the
cevelopment of a nration. Infact, agri-
culture and industiy are cemplimentary
to cach other. Therefore, small and
medium industries sRMould be promoted
on a large scale.

The reducticn in bank rates is sure to
encourage the industrialists. It will
generate more employment potential in
rural areas and check the influxof
labourers to the cities. The cducated
employed youth have been greatly rcliev-
ed by the introduction of a schcme of
giving lcoan of Rs. 25000 to thcm for
starting small industiics. 1 congratulate
hon. Prime Minister for urdertaking the
scheme. I would like to suggest that
an advisery Committec consisting of
MPs, MLAs and rcpresentatives of banks
and industrics should be sct up for
monetory the implemcentation of the
schieme. It should also be assigned the
task of sanctioning the loan to the eligi-
ble young educated unemployed persons.
At lcast 5000 cligible persons should be
given loans in each district. I also
suggest that instead of district taluka
should be the unit for the this purposc.

For the promotion of heavy industries
Rs. 23402 crores have been earmarked in
this budget. Therc is an encpcase of
about 4000 crores in the allocation in
comparison to the last year’s budget.
For small scale sector the allocation is
increased by 51.09 crores. The financial
assistance to the Statc Goveruments is
also stepped up by Rs. 392 crores. The
present allocation is Rs. 4854 crores while
last years allocation was Rs. 4462 crores.

The total revenue receipts would be
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of the order Rs. 40501 crores and deficit
to the tunc of Rs. 2035 crorcs. The
total e xpenditvre would be Rs. 42536
Crores.

The allocation for encrgy sector and
20-point progremme is increascd by 44%
and 47% 1espectively,.  An emcunt of
Rs. 2C9 ciorcs is carmarked for the wel*
farc schomes of woaker sectioms. The
al'ocaticn has becn increascd by Rs. 33
creres. Simileriy, allocation for
cmployment guarantee scheme is Rs. 400
crores which is 4 times more than the
previous ycar.  This schcme is  ffic-
tively implemented in Mehniashtra,

For cffcctive implcmentation of 20-
point programme, il is necessary to give
a lot of publicity toit. I suggest that
well-posters shculd te displayed in all
village panchayats ~and Tehsildar offices
¢0 that common people know atout the
various programmes under the scheme.
Prescnily, most of them are unaware of
such schcmes. I request the  hon.
Minister to kindly consider my sugges
tion and give wide pub'icity to this
progremme by asking 1 & B Ministiy to
p.oduce documentary films on this
programme. I am sure that this pro=
giamme will meet the buasic n-eds of
food clothing and shelter.

Maharashtra has to facc dicught
cvery year. Many parts of this Siate
fuce acutc scarcity of drinking water
and the Government has to spend lot of
moncy on supply of water. More funds
.should be allocated to the Statec Govt.
for chalking out a permanent scheme of
supply of drinking water. Farmers of
this Statc depend upon rainfall for their
agriculture.  Likc many other States,
rain fall is very erratic in this State too.
Therefore, the construction of major
dams should be undertaken immediately.
My constituency is most backward and
drought effected. Magor  irrigation
schemes of Jaikwadi project should be
completed. This will supply watcr to
Beed and Patoda talukas of my consti-
tucncy. The construction of WVanjara
dam should also be taken up. Lift
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irrigation schemcs should be taken up in
all talukas of my constituency so that
we will have nccessary water supply for
irrigation and drinking purposes. I
would also like to suggest that there
sholild be survey of our district for ex-
ploring the possibility of setting up new
industries. Paper fertilizer and steel
factories should be started in this district
for the development this area. New
railway line should be constructed in
this district. As there are no means of
transportation  and communication,
construction of a new railway line would
goa long way in attaining over all
development of this area.

A T.V. centre should sct up in Beed
district. People arc demanding it for
a Juite a long time. I also suggest that
Primary Health centre should be set up
all towns. Technical education should be
promoted in this arca.

Many opposition parties criticised this
budget. As Lok Manya Tilak used to
say that attaining freedom was his right.
Similarly, opposition mcmbers fecl that
criticising the Government is their right.
I fecl that there is nothing wrong in
critising.  But critism should not be for
thus sake of cnticism. It should be
construtive, Fulilc critisim is not going
to prevent us from marching ahead on
the path of progress. We have immanse
capacity of overcoming the obstacles. 1
appcal the members sitting opposite to
give active cooperation in achievcing
this stupcrdous task.

With these words, I heartily support
the budget and thank you for giving
an opportunity to speak.

SHRI K. P. UNNIKRISHNAN
(Badagara) : Mr. Chairman, Sir, my
8ocd friend, the Finance Minister, has
taken credit for what he calls “strong
fecovery in national income and agricul-
'ure™ and “equally impressive improve-
l:lc_nt in our balance of payments'. Now,
his is 30 typical a claim of this
G°"°fﬂmcul that promises to work, I
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do not want to make any special
comment on it. But I suppose the
claims must be related to facts. That is
the only litmus test by which this can be
decided.

He has made claims of industrial per-
formance and low rate of inflation and
indced improving the balance of payments
and the trade gap. What have you ? If
my good friend, the Finance Minister, is
a wizard, as he has been made out dur-
ing the last few days here by the
Treasury Benches, then he would permit
mc to say thatit is a kind of wizardy of
gimmicks that he has displayed in this
Budget. I regret to say that it is only
this kind of polished gimmickery that I
find in this Budget. Thcere is an astoni®
shing poverty of ideas. I know asa
good friend and old friend how intelligent
he is and is absorptive capacity for ideas.
But T am sorry to say that at least in this
exercise I do not find any traces of it.
May bc I am wrong, because he belongs
to a party which has long given up all
pretences of ideologies, programmes and
commitments, cxcept in the great and
sacrcd cause of a holy mother and a
holier son. That is the only cause and
programmec that you have now.

I do concede that in the given situation
any Finance Minister has grave limita-
tions—not only limitations imposed by
certain furces opcrating in our economy
but also the way thc budgets have been
formulated over the last fcw years.
About 40 per cent is taken away by the
nceds of security and dcfence.  Another
35 per cent or more is taken away by
ever increasing demand of administrative
scrvices and various other items, not to
spcak of Asiad, CHOGAM and NAM,
These do impinge on the style of any
Finance Minister. My point is that the
manoeuvrability of any Finance Minister
is very limited.

In a country which has a narrow tax
revenuc base, the tax revenuc basc is 18
per cent or so, which is abnormally at a
high level considering that per capita
income of thc country is only around
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$ 250. My point is, as long as you do

. not have the political will to explore and
attack the ruvenue base that is laying
there in the 1ural areas, your cplions
are limited. Thercfore, a new trend has
sct in of hiking up of administcied prices
in the moncpoly nationalised scctor, in
most cases in public undertakings as in
coal, steel, Railways, P & T, petrolcum
and so on. Thurcfore, what 1 want to
point out is, .it should be in this back-
ground that his assessment and perfor-
mance should be viewed.

It was only a couple of months ago,
just a day after the opposstion parties’
conclave in Calcutta that the Prime
Minister appeared before the television
network of the country to announce a §
per cent cut in plan out'ay and 3 per
cent cut in non-plan expenditure.

16.00 hrs.

Here was the hostess of NAM and
CHOGAM talking of unprogductive e¢x-
penditure and what a crucl joke with the
people of this country; Rs. 360 crores
were spent on ASTAD— wdll our figurs
are more, this is the oflicial figurc—with
which you could have built hutcha house
for at least 4 millon of the 15 nulhon
landless labcurers who would require
such heuscs by March, 1985 arnd you
could have run a programme for mid-
day meais for 10 mill:on children during
the entire 1980-85 period, not to speak
of the budget and how it was utilised, |
am not going into that. And you know
how you have developed sports talent in
the country. My fricnd Buta Singh is
not here. You have the white elephants
in Declhi znd still most of the sports
federations do not have any money.
Sportsmen may not get their allowances
but you must have ASIAD. So they do
provide circus but not brcad. But they
have reached a stage where they will no
longer be able to provide even the circus.
in spite of my good friend and magician
Mr. Mukhcrjee's self-proclaimed mira-
¢les, the point is that the hostess of
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NAM had to call for a cut in the plan
outlay which resulted in pushing up the
administercd prices of coal and issuc
price of rice. Have we forgotten that ?
There is an all round increase in spon-
sored pricces and yet a claim is being
made that it has no inflationary impact.
At least it has been admittcd that during
the first four years of the Plan, inflation
has ercded public sector outlays by 30
per cent to 32 per cent.  Has there been
a correspondirg increase in the plan out-
'ay ? The answer is an cmphatic no.
The Finance Minister has c!aimed about
almost a healty position in forcign cx-
change reserves. After lambasting some
of us here as ‘Cassandras’ and charging
Doubting Thomascs fur questioning the
wisdom of his Government and its
lcader in inviting the IMF, he says *

“The Government has voluntarily
decided not to avail the balance of
1.1 ullhan SDR under the Extended
Fund Facility under IMF™.

Vcry good. But is that s0o 7 A few wecks
ago Mr. Pranab Mukhcrjce was welcom-
ing an ADD delcgation, this time to
ncgotiate with ADB for a two-billion
dollar facility and I undcrstand—I do
pot know he can correct me—-that he
has f:.rgctten, possibly a matter of style
to tell this in his Budget Specch.  Pro-
brbly he is  getting the money but he
wants to kcep it anay from Parliament
so that the loas by ryjection of 1.1
bilhion dollars can be built up and his
lcadcr ciould at lcast rake crodat for at.
But 1n a rccent seminar in Calcutta, a
spohesman of the Resorve Rank, onc
Mr. Ghosh who is a Dvputy Governor,
says

“The full amount of IMF loan
was not availed of not because the
bhalancc of payments situation was
satisfactory, but becausc India
would find it cxtremely difficult to
meet rcpayment obligations.”

The forcign exchange rescrves have
dropped by about Rs. 600 crores over @
year and the trade deficit—whatevre
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may be the claims being made here by
the Hon. Finance Minister and the
Minister for Foreign Trade—is going up.
Not only that, there is an added dimen=
sion in the whole problem in terms of
aid. For example, China has become a
new claimant to IDA funds and the
amount of concessional lending has been
reduced. So, it is in this context nlone
that you can judgc the performance of
the Finance Minister in dealing with the
balance of payments position and finding
the solutions that he has to offer.

Now there is another tendency—1 do
not know; he can deny it—1 undcrstand
that even public sector undertakings are
picking access to international finance
markets even for financing on-going pro-
jects. It is rumoured among others,
Hindustan Zinc, Shipping Corporation
and various other public undertakings,
not 1o mention names, are in the queue,
and the amount may well be ever one
billion dollars. 1do not know whether
there has been a shift of policy and, if
so, what arc the dctails of the policy.
Parliamont would like to know what your
attitude 1o lovking to international
financial market is and how you are
going to barrow, on what tcrms, parti-
cularly the public scctar undertakings.

The Finance Minmister takes us 1o task
for suggesting that there could be a debt
trap. By debt trap, Mr. Finance Minis-
ter, we mcan the situation which Mcxic.
had 1o undergc, which Brazil had to
*undergo, or to give carlier examples,
what Tanzania and various othcr coun-
trics who went to the IMF carlier had
to undergo. Our fate cannot bc very
diffcrent. The fact that wc have not
rcached that point is bein8 uscd in his
budget speech to pay complimentis to
themsclves.

Sir, I do not want to take much of
your time. But oncc again I want to
ask : what is the philosophy of this bud-
Bct 7 Leave alone the kind of conces-
sions that you have given, how does it
s0lve our essential problems of poverty,
filth and squalor ?
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That is one way of looking at the
budget, or any kind of exercise that we
undertake in this House. How do we
solve the problem of unemloyment in
this country 7 what is thc hope you arc
holding out to the millions of uncmploy-
ed youth in this country 7 That is one
way in which I would like to approach
this budget. The number of distitutes
in this country are on the cncrease, not
according to my figure but according to
the figures of the National Samplc Sur-
vcy. How do you deal with this
problem ? What is it that your budget
or your policics have to offer for the
young, or for the old for that matter, or
the impoverished sections of our popula-
tion 7 What is it that you have to offer
to industry and agriculiure, which is the
sacred responsibility with which you are
charged 7 Unfortunately, he is unable to
make a breakw ith the past; he is unable
to make a break from the interest groups
and classes, the deminant interests in this
cconomy, and that is the reflection that
1 find in his budgct.

o) sEETAR Wy (saaz) o
I, * HQ F ACIH F A FEW
fo I @z 79 4w A T fwar € ga@
T gna ag @ f& 60 g Q¥
|yl HT-AA) I aFT § AIHE F §,
7 gAML T €97 T1 237 53HA § 3T
TA & HAMAT A/ AT § FvAT A 1@ATA

¥ 3 €9 g% § awqaa 50 wlaq
7 gz A a]a §, N T {ATT Y
aIsg® 1@d § ) 57 50 Aradt ¥ sara
am faay qradf-aiga § fom d &
ST H NI IFG 1 T ganar g &7

gona § a9 A g sEargfan ey
fear § forw & 19 @T 7 A FTAT
a1zd &, afew oY Ffazd=a @ I
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SHRI SONTOSH MOHAN DEV
(Silchar) : Sir, this remark about Gen.
Sinha should be cxpunged.

MR. CHAIRMAN : [ will look into
the records.

(Interr uptions)

SHRI ABDUL RASHID KABULI:

This is Maj. Gen. Sinha saying.
(Iuterruprions)

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : Sir, why are
the Members obstructing 7 Is hc speak-
ing something unpai liamentary 7 (Inrer-
1 uptions) Kashmir and West Bengal are
in their hit list, Sir.

PROF. K. K. TEWARY (Buxar) : We
arc not hitting with lathis.

MR. CHAIRMAN : Now, Mr. A. K,
Roy may speak.

SHRI A. K. ROY :
morce than 15 minutes,

MR. CHAIRMAN : One Member

from your side has already spoken. I
can't give more than 5 minutes.

Sir, [ never take
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SHRI SONTOSH MOHAN DEV
(SILCHAR) ; Sir, this rcmark about
Gen Sinha should be cxpunged.

MR, CHAIRMAN : I will look into
the records. (/nterruptions)

SHRI ABDUL RASHID KABULI ;
This is Maj Gen Sinha Saying.
(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : (Calcutta South) Sir, why
are th:z Members obstructing ? Is he
speaking something unparliamentary ?
(Inzerruptions) Kashmir and West Bengal
are in their hit list, Sir.

. PROF K. K. TEWARY (Buxar) We
are not hitting with lathis.
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MR. CHAIRMAN : Now, Mr. A K.
Roy may speak.

MR. A.K. ROY : Sir, | never take
more than 15 minutes.

MR. CHAIRMAN : One Member
from your side has alrcady spoken. |
can’t give more than 5 minutes.

SHRI A.K. ROY (Dhanbad) : Sir,
this is a budget of deception. It looks
like an election budget. Not only it 1s
a budget for eclection, but the wholc
budget looks like, or sounds like an
clection manifesto. (Intcrruptions),  Sir,
you know that the halo and significance
of election manifesto lasts only up to
the clecuon. So this budget, before the
cvent, will last only up to the event.
Sir, this budget uses som: lines of
Sansknt quoting from Artha Shastra,
Tneic are the concluding lives of Chapier
¥l of Kautillya’s Ariha Shasira which
says that any cfficient  Colleclor
will minage his finances 1n such a way
that income becomes moare and expen.
diture less.  Poor Kautilya could never
imagine that these lines will be misused
like that by the Finance Minister of a
Party called Congress (1). And, Sir.
you will surpriscd that if this becomces
their clection manifesto, 1 am very
much worried about the fate of the
Party. What will happen to the Financc
Munister and his Party 7 Sir, they have
claimzd that they are giving a lot of
concessions 1o the people and 1 was
surprised to sce their conception of the
people whom they consider the Indian
people to whom they are giving conce-
ssions i.e. those who are in the brackel
of giving income-tax. Who are the
people ? You also will be surprised to
know that their total number is 46 lakhs.
Those people who give income-tax up ¢
Rs. 25,000 are 22 lakhs: below that their
number is 11 lakhs.

People within the income group ‘Tf
Rs. 50,000 to Rs. 1 lakh their number IS
9,74.000; above Rs. 1 lakh 10 Rs. 5 lakh
61,000; above Rs. 5 lakhs—$,250. The
people to whom the Finance Ministcr
has given conceasion are those who ar¢
within the range of more than Rs. 25,000,
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Rs. 50,000 Rs. 1 lakh and Rs. S lakhs.
Many of the hon. Members from this
side have supported it and said that it is
a very Progressive Budget. This is the
conception of the House ! It shows the
House bas a class character because it is
an clection manifesto. So, it can go
upto the field, to the entire people of
India. To-day in the Question Hour we
discussed about the pcople below the
Poverty line and our hon. Minister for
Planning explained that those who are
spending Rs. 65/- per month. /
should be called below poverty linec.
That means a family of five who spend
Rs. 300/- per month or Rs. 3,600/,
per annum should be called people below
poverty line. This is the per capita
income of 50%; in our country. That is
also below average while 70°% of the po-
pulation has below Rs. 5,000/-. But the
Finance Minister is giving relief to the
pecople carning more than Rs, 15,000
and saying thut it 1s a very progressive
Budget ' 1 am very much worried what
will happen to these pecople in election
if the pecople of [ndia know that the

finition of the people in the Budget of
the Finance Minister 1s hike that and
those who earn moie than Rs. 15,000/
annum should get rclicl. (/nferruptionsy,

The Finance Minister has” presented
us a small booklet of Budget showing
the figure of a rupee i.e. how much
paisa is coming for Budget and how
much is being spent—onec paisa from
Income Tax, four paisa from the Cor-
porate Tax and four paisa dcficit financ-
ing this and that. We are all worried
that the Budgct is gradually becoming a
non-cvent and less and less relevant.
There is an article in the Sralcsman of
March 9, 1984, 1 think he has also
read that. People have raised the
question of IMF. 1 am not pointing
out that. It is not the leftist party, not
thg communist, not the marxist party
but the. IMF has made an analysis
about the black money in the country.
They have come to the conclusion that
50°¢ of our national income is in black
Mmoney. In U.S.A, itis 20%, in UK.
is 15%. Previously, there was an
analysis by the Indian economists—S0%
of the G.N.P  That means at current
Prices it is 50% of Rs. 1.30,000 crores.
That means more than Rs. 70,000 crores
Is the black money as is the analysis of
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IMF. The Finance Minister must
clarify that.

‘Only a few days back we discussed
the total foreign loan to this country
which was injected inside the country.
Itis round about Rs. 34,000 crores.
That means that rupee disc which -they
have shown in our Budget paper,
another disc they should show, what is
what. That out of one rupee of the
Indian money, 50 paisa is black money,
25 paisa is the foreign loan and total
accountable money on which the hon.
Finance Minister is presiding is only
25 paisa, Woec are the sovercign House.
The sovereign House can only question
the account 25 paise our of one rupees.

My only conclusion is that the real
Finance Minister of this country is
“Mr. Monsoon'. The Janata Party
during their raj knew it. That is why
thcy made Mr. Badal—Parkash Singh
Badal— the first Agriculture Minister
because. if Badal becomes Agriculture
Minister, then there is no question of
bad crop. They got good crop for two
years. Afierwards, this Government
made Rao Birendra Singh as the Agri-
culture Minister and he brought only the
thunder of A.P.C. and nothing else. He
said, **We have increased irrigation
potential upto 62 million hectares’® and
all that. But their own Economic
Suruey says—in its forecast—what will
happen. 1 am quoting from the
Economic Survey. It says that the
agricultural growth is likely to come
down to a normal levely next year,
What does it mean 7 You are accepting
that this is an abnormal year. You
are boasting of 142 million tonnes
production. Your entire edifice of 6 to
7 per cent growth of national income
and 9 per cent growth of agricultural
income is on the level of 142 million
tonnes production. You are yourself ad-
mitting that the agricultural growth is
likely to come down to a normal level
next year. Therefore, this is not a nor-
mal level. There are certain unforeseen
things. This is the state of economy
of the country.

They talk of industries. They have
said that the industrial growth is on the
rise. , What is the situation of core
sector 7 What about coal production
target 7 About the coal production
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target, it has come down from 165
million tonnes to 152 million tonncs;
then to 142 million tonnes and, this
time it is 137 million tonnes,

", What about the railway freight 2
They are unable to cross 228 million
tonnes mark. What about steel pro-
duction ? It is stagnant at 6 million
tonpes. What about power 7 You will
not give me time. Otherwise, | can
analyse and show you, step by step, how
the targets have come down.

This Budget is an clection mani-
festo. That is why [ am very much
worried about them. What will happen
to them ?

As regards the NREP, the Congress
members have said that this Government
has done so much for the rural people.
What is the NREP? You know that
the unemployment problem is very much
explosive. This Governmznt will have
the responsibility of giving employment
to 46 million people apart from clear-
ing the backleg. They have come out
with their 20 point programme. 1 do
not know whether you know it or not.
The 20-poiut programme has only obe
very good thing; it has got 21 words.

of NREP, |
their

Coming to the target
quote from the Yojna which is

official paper :

*“The target of NREP is 1o lift
3000 of the poorest familics in every
development block above the poverty
line by the end of the Sixth Plan
period. It is expected that the
programme will generate 850 to 900
million mandays of additional
employment in one year. But a
review of NREP gives a dismal
picture as its progress has been slow.
In 1982-83, the NREP is reported to
have generated only 110 million
mandays for employment till the end
of December, 1982.°° ‘

This is your performance. This it
the basis ;on which the Government
comes out with a popular Budget.

MARCH 14, 1984 £
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I told you last year Budget was a
Budget of the physically handicapped.

This Budgetis a Budget of politi=
cally, morally and economically handi-
capped Government.

I oppose this Budget lock, stock and
barrel.

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE) ;: Mr.
Chairman, First of all, let me express
my gratitude to all the Hon. Members
whose number runs probably to 43, who
have participated in this discussion and
who have madc their obscrvations on
vanous aspects of the Budget for the
year 1934-85 which I presented on 29th
February.

I can understand the f2elings of our
friends sitting opposite. They thought
from their own analysis of the economic
situation that they would get a crutch
from this Budget on which they can
lkcan. infortunately. over the period of
years, our fricnds sitting opposite alvly.
requircd a crutch to stand on, They
camhot stand on their own! They
thought there would be huge deficit,
there would bc heavy doses of taxation
or, in other words, there would be a
populist givc-away Budget which can
provide a good talking point t0 them
but, when they have found that the
cruich they have required so essentially
is missing, | can appreciate their dis-
appointment, if not frustration !

One Hon Mecmber wanted to know
the philosophy of the Budget. Is there
any direction. Is there any philosoph?
Yes. We have one.  And not only n
the Budget of 1984.85 but, if you look
at the Budget proposals which I had the
privilkege of presenting thrice or the
floor of this House and twice by MY
colleague and distinguished predecessor
Shri R. Venkataraman, you will find
that there is a philosophy behind the
fiscal proposals, and the philosophy 15
to encourage savings, (O encourase
investment, to provide support to the
planning, to maintain the developmen!!
tempo and to create a situation ©F
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~
economic growth. If you just try to look
at and take one particular item, I am
aid, the conclusions which you will
at would be almost like - the
mpt of a blind man catching a part
of the elephant to get the conception of
e whole of the elephant !

Re. 510 crores came in real terms or in
terms of 1978-79, only I would ask you
to forget about that. Even if you look
at the physical target, what was the oil
production during the current Plan ?
* About 10 million tonnes. And what are
you aiming to achieve now ?  About
29 million tonnes at the- end of this
year. We have already achieved 26
million tonnes. What was the total
power generation capacity of this
country at the time of beginning of this
current Plan ? 28,000 MW. At the end
of the current Plan period, you are
going to have minimum 42000 to 43000
MW. over a period of years, you could
~ establish a capacity of 28,000 MW,

almost over three decades and, in a
~ span of five years, when we are adding
4,000 MW, almost 507 of the total
installed capacity built up over three
decades, you are saying that the Plan is
a failure ! Even my good old friend
Mr. K.P. Unnikrishnan has commented
~ on 5% cut.

Five per cent cut from where ? Not
from the original plan targets. He
could have taken the trouble of turning
‘the pages of the plan budget. The B.E.
was Rs, 13,870 crores and the revised
estimate is Rs. 14,059 crores. The cut
was from two subsequent supplementary
grants, but not in real terms, not in
- overall financial outlay. Tt has been
‘maintained. Take the sector-wise case.
I do not say that we have bzen able to
chieve the target which.we fixed. That
s a different thing. But to say that
re has been a failure, that nothing
s been done, is absolutely untenable.

ou yourselves are not convinced.
, to come to the conclusion
s Budget has no philosophy is
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not correct. Can you show me a single
plan period where continuously in each
year 25 per cent step-up has been provi-
ded despite tremendous difficulties ? You
yourselves have analysed that this year
he situation was not very bright. There
was the impact of the two droughts.
After all. the impact of ‘the drought of
1979-80 was felt during the current plan
period. The impact of the drought of
1982-83 was felt during the current plan
period. There was the tremendous,
hostile, and difficult international sit-
uation. This  you yourselves have
admitted. Even if you look at simply
the change in the pattern of assistance
‘which we received from the World Bank
and IDA, in the first year of the current
plan period the ratio was 80 per cent
concessional assistance and 20 per cent
from the normal, commercial window.
Just within two years, the ratio has
changed. Today it is 40:60. The
concessional assistance has come down
from 80 per cent to 40 per cent and the
assistance from the commercial window,
the normal window, with normal terms,
has increased from 20 to 60. Despite
that, we have been able to provide a
substantial step-up in the plan. Is it
indication of sacrificing the plan? Is
it indication that we are not trying to
maintain the developmental tempo ? For
God’s sake, analyse, Tell me one plan
period where you have achieved the
targeted growth rate which you had
fixed. From 1950-51 to 1978-79 the
annual average growth was 3.5 per cent,
and in this plan period, in the first four
years, already we have reached more
than 5.2 per cent—actually it is 5.4 per
cent. And the change in the base,
that one year base pgoes down and
another year base goes up, it always
happens: it is no a new phenomenon
during this current plan period, Still
we have been able to achieve that
growth. There would havz been your
conclusion that we have not done any-
thing to maintain the developmental
tempo. Growth.is being maintained in
critical. vital sectors. We have been
able to achieve the target in physical
terms. Substantially we have stepped
up the outlay in financial terms in
major, key sectors. Therefore, if you
say that there-is no philosophy, it is just
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ad hoc, 1 am afraid it would not be
correct.

Sir, in this connection, before I go
to the points made by the individual
M:zmbers, I would like to comm:nt on
one point which my good old [riend,
Mr. Indrajit Gupta, made. [ always
like to listen to him. 1t is not that i
always agree with him.  But he has a
peculiar knack of describing the Budget
in his own way. If | remember correctly,
my first Budget was dz2scrib:d by him as
a ‘Grasshoppzr’s Budget. Mind you,
grasshopper®, that particular typc of
insect which moves. Hg described the
sccond Budget as a ‘tax-gollector’s
scrap-book’.

And this ysar—I think he has pro-
moted me a httle bit—h: has said that
it is a midwifc's budget. It s a mid-
wifc's budget and he expects th: birth
of a new baby after nine months or yo.
I do not know why he is so much
worried about the birth of a new babv.
Surecly he is not worried about losing his
berth or his comrades’ berths on the
floor of the House. You want the birth
of a new baby and a healthy one. But
that docs not mean that we should give
up economic considerations. [ have not
given up. This is not a populist budget.
This is not a give-away buldget. Which-
ever sector of the cconomy demanded
attention we have given. The tax pro.
posals are not at all casuval. Look at
them from 1980. We have thought it
necessary to give relief to fixed income
groups and those who are at the lower
income groups and those who are at the
lower income levels. Mr. Roy may have
a different philosophy and I am not
going into that aspect. But it is a fact
that in this country 46 lakhs of p:ople
pay income tax. Thercfore, any reiief
that is to be given will be confined to
these 46 lakhs. To those who do not
pay income tax at all—I cannot by any
imagination extend ano relief to them.
I can do something else; that is a diff.
erent point. But the rclief is not there.
They get total reliefl. They get total
exemption and that is why they do not
pay income tax. The first relief is that
from Rs. 10,000 the exemptions limit
was raised to Ras. 15,000, Then we
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increased the standard deduction from
Rs. 5,000 to Rs. 6,000 We have re-
duced tax at the minimum level from
30 to 20 per cent. Neither it is nit-
picking nor is it casual nor is it ad hoc.

In this connection Mr. Gupta e¢x-
pressed his unhappiness and he did not
agree with me when I said that reduction
of tax rates docs not necessarily lead to
the conclusion that there would b: a
better compliance. I do not Kknow
whether there is any economic logic or
not. . .

SHRI INDERAJIT GUPTA
(Basirhat) : 1 agree with you. 1 said
so—but for whom ?

SHRI PRANAB MUKHERIJEE :
You agrec ? Good. Hut my cxperiences
have shown—it may be a coincidence
but it happ:ncd that whenever we re-
duced the tax rates drastically—some-
how | was assoviated with the Manistry
of Finance first as a Jumior Minister 1n
1974, again n 1976 and then 1n 1982
and from our expenierces in the last two
ogccasions | found that the net recalis-
atton was not less or rather it was a
httle more. That 1s the reason why |
said that reduction of rates and streng-
theming of the machinery would lecad 10
better realisation, a better comphance
and the nct kitty would not be reduced.

SHRI SATYASADHAN CHAKRA-
BORIY : You are depriving the Statcs.

16-44 hrs.
MR SPEAKER in the chair)

SHRI PRANAB MUKHERJEE : 1
am comung to that. Don"t worry.

There is a positive philogophy; and
what is the philosophy ? I wanted to
provide incentive for savings. Analyse
all the tax proposals. You will find
that on the onc hand 1 have provided
incentives for savings and on the other
hand. [ have provided disincentievs for
cxpenditure. | have donc away wi-h all
the weighted deductions because I do
belicve that in our system no incentive
will be linked with the cxpenditure.
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Even in the export sector I did away
with rec 35B last year and this year I
removed all weighted deductions. | have
removed concessions from a large nu-
mber of arcas in order to rationalise
and provide for this philosophy that in
our system there should not be any
incentives for spending, there should be
incentive for saving and there should be
incentive for investments. Whaltever
benefit I have given 1o the corporate
seclor is not to carn profit butl to save
and invest. | have suggested to them—
if you deposit your surcharge with
IDBI, I will provide you loan at the
concessional rate of nierest provided
you agree to have modernisation.

Onc of the major reasons of our
high capnal output rutio and unaluility
to get the due return from the invest-
ment which we have made alrecady is
also the lack of Scicnee and Technology
and lack of modermisation.  If you do
nut goin for modermisation, you won't
get 1it. And 1 have not reduced the
cOrporate tax.

At the higher income brackets, |
have given some concessions  on  the
Wealth Tax but not 10 enjoy the wealth.
If sou invest in specific financial assets,
you will get tax concessions 1n your
wealth tax from Rs, 2 lakhs 1o Rs. 3
lakhs. It 1s not to enjoy the property
but 1o give an incentive, ¢ncouragement,
for savings.  What has been the effect
Hon. Members have seen 1t 1t has
provided, 1t has given, the nccessary
support to us, to our planning, to our
investment  programme  and lo  our
dovelopmenta]  objectives.  Thercfore,
Sir, 1t is not correct to say that this is
4 budgzt aiming at the socalied forth-
toming event.  And even if we do so—
I said (Interrupt.onsy in the Seventh
Five Year Plan—what is wrong in it ?
You could have accused me if | have
provided or if 1 have come out with a
Populist budget. 1 have not come oul
“With a populist budget though 1 got
sume ¢redit from my good old friend.
Shri Magaabhai Barot who has just left
Us and gone to the other side—I1 must
:‘?;:::“h: has improved his cloquence
that | b Y going to the o}her side—

ave given the concessions to the
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newspaper in order to get the support
of the newspaper for the elections. He
has not studied it. 1 have not yet with-
drawn the import duty on newsprint, It
continues. What [ have done is this.
There is a five per cent additional duty
which, 1 have imposed—I have not
brought newsprint within the purview
of that—which was levied by my pre-
decessor, Mr. Venkataraman and it still
continues. That is why the newspaper
people are angry with me. I wish if
they would have read the budget pro-
posals as you have read, then, they
would not have been critical of me.

My friend from Gujarat—] also
come from Gujarat—said that I have
given another concession to the textile
industry. He has taken a wvery strong
cxception to this as to why [ have pro-
vided this concession 1o the textile
industry. Woe have provided the con-
cession 1o the textile industry just to
satisfy the owners, he said. He has
gone to the extent of suggesting—I say
so because nobody also has done it—
that this a budgel for election, collection
and corruption. 1 do not know what
he means. We have provided concessions
1o the textile industry because the tex-
ule industry requires it. And 1 made
it quite clear in my own budget speech
that | would ecxpect them 1o transfer
these concessions to the consumers and
create more demands and I am repeating
it that you do not kill the goose which
gives you the golden cgg. You jnst pass
on the concessions to the consumers,
increase more demand and get the
benefit out of the increased demand. If
they do not do so, what would you do ?
1 have done something which is not a
theoretical proposition. | extended the
concessions to the tyre industry in
October and when the industry refused
to pass on the benefit to the consumers,
in this budget, 1 have withdrawn it.

Therefore, I think that the message
should rcach that if the textile mills
survive, the jobs are protected for which
he is so much worried. He was worried
that a number of textile mills closed.
Bul, new jobs are created. 1can appre-
ciate his anxiety for the forthcoming

-~
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event because, after all, if the sagging
fortune of himself and his newfound
colleagues would not be encouraging, it
would sag further.

Sir, the concession given to the
paper industry also relates to that. It
is not that just I wanted to give benefit
to certain paper mill owners. Many a
timsz members of this House on the
Floor of the House and various commi-
ttees have suggested that duty structure
should be adjusted in order to ensure
that it helps the industry to create
demand and if there is a demand con-
straint duty adjustmant is necessary. Sir,
it has paid rich dividends. In certain
industries where we provided concessions
in October the demand has picked up.
Therefore, this is a fiscal instrument
which you have to apply looking at the
situation and that is why [ talked of
that this is the reality.

Now, I come to balance of payment.
I do not know exactly what my friends
wanted to find out or convey. The
fact is that trade gap is getting reduced.
It may not be upto your satisfaction.
From 5,800 crores it has com2 down to
5500 crores and this year it would be
less than Rs, 5000 crores, This is the
hard core fact is that foreign exchange
reserves have increased. Thz fact is—
what I said earlier and I still maintain—
that when [ entered into IMF arrange-
ment we entered with our eyes open and
we have come out with our heads high.

Shri Indrajit Gupta is enamoured of
IMF study and Mr, Roy has also refer-
red to it. For your information this is
not IMF study at all. One article on
black money appeared in one of the
IMF journals. Study is made by some
individual. Some other person collected
the information in respect of a certain
country. One such study was made by
somebody in India also and the same
was not accepted to by the experts of
this country bzcause of modalities which
had been adopted. So, it has been just
lifted to illustrate his own study. That
is not the study of the author who con-
tributed that article in the IMF journal
not to speak of the study having been
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made by the IMF itself. I am not going
into this aspect.  That is -besides the
point.

PROF, MADHU DANDAVATE
(Rajapur) : What is your corgection ?

SHRI PRANAB MUKHERIJEE : I
have not ventured. That is why I have
entrusted the study with the Institute of
Public Finance. @ Wanchoo Committee
at some point of time ventured ito make

same study. Professor Kalder long back -

attempted at such study. Recently [
have entrusted the study to the Institute
of Public, Finance. I am waiting for
that. What [ wanted to point out was
that the message which you tried to
convey that IMF has made some study
and after that they have come to the
conclusion is not factually correct. That
is bzsides the point. The point is whe-
ther there has been improvement in the
balance of payment position or not. As
a result we have surrendered 1.1 billion
SDRS out of the IMF loans. Mr. Maitra
also tri:d to find out whether there is
something hidden. What happened when
the delegation com=.” Sir, [ don’t blame
him bzcause he struck his head to the
carpet. He¢ himself said that it appeared
like a smooth persian carpet and he
stuck his head to the carpet to find dirt
and filth. Naturally he was totally dark
as to what is happening.and there was
no light available to him. So, I don’t
blame him. There was nothing to discuss
with that IMF delezation and if you
look at the year, we entered into the
arrangement in November, 1981,

It will continue for three years.
That means, in November, 1984, it
would conclude. There is a difference
between our financial year and their
financial year. Therefore, in this parti-
cular year which you referred to, we
withdrew the entire amount. There-
fore there is no contradiction and there
is no confusion. And I hope now you
will understand that the carpet is clean<r
then you think. But what we did act-
ually ? We said that we do not require
the entire loan Hecause there has been
an improvement in our balance of pay-
ments. The improvement is not by any
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magic wand. The improvement has not
come out of heaven. The improvement
is bacause of certain policies which we
pursued and which were approved by
Parliament, 1t is this Parliament which
said, yes, you should have a break-
through in oil find. That is why we
have improved our oil production from
10 to 26 million tonnes. That is why
we have reduced our import requirements
from about 73%,in 1980-81 to about37°,
in 1983-84.  That is the reason why
balance of paymesnts situation has im-
proved because of the policies we are
pursuing.

We encourag:d non-resident Indians
to invest. Mr. Indrajit Gupta is correc
when he says that non.resident invest-
ment with the Indian Banks have increa-
sed substantially. 1t has not increased
substantially out of h=aven. It has
increased  suhstantially because of a
pulicy—the policy which we announced
inmy first Budger that I will provide
you incentjves. That is why large sum
of money has come; and that has im-
proved our balance of pavments; and
that is why we have been able to come
out of IMF It is not any gimmick
It is a hara reality. And
they have appreciated it. The other day
while replying to a question | mzntioned
thit even in th= Economist an important
journal published from London, which
s not very friendly to us, they, have
a':» commented upon this. A very
bzautiful caption they gave : “Fond
plus oil minus IMF is equal to India.™
Ad they themselves have said that when
many of the developing countries are
suffzring or standing in queue, India is
th onlv one country which has come
out of IMF which has been able to make
2 break-through in agricultural pro-
duction,

Sir, in this connection 1 would like
1 clarify one point which both my good
friends Mr. Satish Agarwal and Mr.
Uani-krishanan have made. They have

akso a ligtle confusion. Assistance from*

DB and assistance from IMF are not
the same thing, At least this point is
Juite clear 10 Mr Agarwal. Because
arr:n “mﬂlﬂnenl. is a medium-term
Your gtment. Iy is just to over-come

Problem of liquidity, to meet your
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1mmediate problem, medium term pro-
blem. The. other one is project tied

assistance, long term devclopmental

assistance. Therefore there is no con-

tradiction. « If you say there is a con-"
tradiction because on the one hand you

are coming out of IMF and on the other
hand you are going to ADB, there is no
contradiction at all, because, one is

developmental assistance tied with parti=
cular project and the other is medium

term arrangement to over-come your

temporary liquidity problem. .

Now I come to certain individual
points which my colleagues have obser-
ved. One point was made about sccret
negotiations. There have been some
suggestions that there are some secret
negotiations. 1 can assure you that
there is no secret negotiation, Every.
thing we did was done in the open. We
tock the Parliament into confidence, All
the correspondence which transpired
between me and my colleagues with the
IMF authorities has been laid on the
Tauble of the House. There is nothing
secret,

But, Sir, one point I must say. For
the last couple of years I find that my
friends. and particularly my friends who
are red in colour and some of them who
are not so red, were obsessed with IMF,
For thc last 2 years they were obsessed
with the pressnce of IMF. But this
year | am finding to my ulter surprisc
that they are obsessed with the absence
of IMF, I lecave them 1o their
obsessions.

17.G0 hrs.

Sir, coming to certain individual
points which my collcagues have made,
one such point is about agrtcultural per-
formance and Mr. Maitra has not been
able to find any effective strategy. As
1 told you, you can't find because your
eyes are struk to the carpet. You can't
Jook around. The figure of 1.2%, which
you were talking. is incremental. Even
if 1 assume that figure every year and if
you take into account the absolute
figurcs, what has been the outcome ?
In this year's Ecomamic Survey, 1 have
added one more statistical informai.n.
It is at the last page and this year, we
had a little hurriendly prepared and that
is why 1 could not supply all the im-\
portant figures. N :
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Now, what was the state of affair at
“the beginning of the Plan? Kindly
1look at the last page of the Ecomomi.
!Swrrvey that is, the last Table and there
‘you will find that the foodgrain pro-
duction was 55 million tonnes at the
beginning of the Plan and today it is
more than 142 million tonnes.

Mr, Maitra, please tcll me which of
the countries—even assuming the way
you wanted but which we have not been
able to do, i.e. introduce the land re-
forms, even assuming the charges—we
have not been able to introduce the land
reforms in the desired way—have been
able to introduce effective land reforms
and this type of production has increased
in those countrics. You show me one
country. We have produced 142 million
tonnes. Now, 1 am giving you the
figures.

At the beginning of the First Plan,
it was 55 million tonnes and even in
1965-66, it was just 72 million 1onnes
and from there it has reached 142
million tonnes and you say noting has
been dgne, there is no strategy. [f there
was no stragegy, take the Itwo recent
examples. In 1970-80, after the drought,
the fall in the foodgrains production
was 17%,. Now, from where did you
have these figures which you were
quoting 7 I am quoting from the same
source. In 1982-8) the decline was 4°,
Even [ assume that the impact of the
drought is the same, which is not the
case—drought of 1982-83 was much
more severe than it was in 1979-B0—the
fall was 177 in 1979-830 but in 1982.83,
it was 4 per cent. This is the difference
between good managemznt and bad
management, which unfortunately you
refuse to understand.

PROF. MADHU DANDAVATE :
In 1978-79, it was 130 million tonnes.

SHRI PRANAB MUKHERIJEE : 1
have given the credit to you, I do not
say that you have not done anything. I
have never said that. My contention
is that I am not deliberately speaking of
the performance of the State from
where the hon. Members are coming.

Genl. Budger 1983-84 . % m
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Otherwise, immediately all of lhem will
jump at me.

(Imserryptions)

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, this year, in West Bengal
there will be a record production,

SHRI PRANAB MUKHERIJEE : 1
wish.

SHRI1 SATYASADHAN CHAKRA-
BORTY ; Not wish, it will be,

SHRI PRANAB MUKHERIJEE : 1
wish my collecaguc will take note of it
30 that there will be a reduced pressure
on him.

MR. SPEAKER : Mr. Finance
Minister, did you use the words’ re-
fused to understand’ or *failed to under.
stand” 7

(Interruptions)

SHRI PRANAB MUKHERIJEE : Sir,
coming to the industrnial growth rate,
suddenly you accuscd me why | have
changed the annual year to fivcal ycar ?
One of Mr. Maitra’s allcgations is :
why have 1 changed it ?

If you look at the Economic Survey

ol 1982.83, and the budget speech of
1982-83—on the first page, we give the
selective economic indicators  every
ycar—you will find that we are using the
fiscal year. It 1s not a sudden change.
After all onc year you may gect advant-
age, but when you take twelve months
into account, whether it is January to
December, or whether it is April to
+March, for one year there may be some

" little variations, but if you take two,

three or fours years consecutively, it
will be absorbad, and that too I have
not done suddenly. [ bave it for quite
some years and that is why, I referred

to it.

Itis not my claim that we have
done excellent, or what we have done is
maximum, what is possible todo. [
have admitted that. In my own budge!
speech, 1 have admitted that we bave
not been able to utilise fully the exisi-

T
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ing potential in the industrial sector:
there should be 7-8 per cent growth,
and if you want to maintain this level
of development, industrial sector must
grow by 7-8 per cent.~

In this connection, [ would like to
make some observations on the points
made by hon. friends opposite that my
attempt has been to deprive the States
or rather to do charity at the cost of
others. It is not so. . Firstly, the hon.
Members would appreciate that our fiscal
policies, or tax adjustments arc made
not according to whether the Centre
would get more, or the States would
get loss, but according to the needs of
the economy. This is the basic funda-
mental principle we have accepted. And
in the process, if it is found that the
States are getting less, definitely we try
1o make it up. What has been the
clfect ? On the Central Excise side our
loss of resource is Rs. 190 crores; States
loss is a little more than Rs. 40 crores.
On the income tax side, income tax and
corporaté sector taken together, our
loss would be Rs, 36.3 crorcs, States
lss would bc Rs. 38 crores. Bul you
would have noticed that to partly com-
p:nsate it, | mysellfl have transferred a
part of the basic excise duty to additi-
onal excise duty—about forty crores in
cigareites. Why have we done it ? That
15 in order 1o compemate them so that
the States do not complain that they
arc deprived of this. | have increased
additional excise duty. In the textiles,
you will find that all along the line I
have given concessions. Only in one
arca, | have increased duties and that is
additional excise duty for which 1 get
the blame that I am imposing duties.
And they get the bencfit, because the
entire amount, whatever, we realise from
the additional excise duty, is passed on
to lhe‘ Stales.

If you take into account the totali'y
from the beginning of the current year,
What has been the States® deficit ? It is
not because of us. If you analyse every
year, you will find that the net transfer
In absolute terms has increased every
year from the centre to the States. But
Inthe States' own internal resources,
there is a shortfall of 5,300 crores and
out of that 4,800 crores have been made

-
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. up by the Government of India.

SHRI SUNIL MAITRA (Calcutta
North East) ; All the elastic re-sources
are with you,

SHRI PRANAB MUKHERJEE : I
am sorry, as Chairman of the PAC, you
should have known that forty percent
of the GNP comes from the agriculture
and the agriculture sector is left to the
States.

Who prevents you ? This year I am
making an cxperiment. I used to
collect Rs. 150 crores,

The exact figure I do not recollect;
it may be Rs 120 crores or Rs. 150
crores. Otherwise, Prof. Dandavate
will bring a privilege motion against me
for misleading the House. In the form
of excise duty on clectricity we realised
and we passed it on to the States. This
year, | have proposed to abolish it. I
am giving the time to the States. I
would like to see about it after two or
threc years. | may be here or [ may
not be here. But I would like to see
how much the States realised. What
1 am realising I am passing it on to
them. Now I would like to see about
it.

You are saying that there is no arca
of taxation. Our area of taxation is
extremely limited. I have given you an
arca.

SHRI SUNIL MAITRA i This year,
my State is raising Rs. 75 crores not
withstanding so-called forth-coming
event that is going to come.

PRANAB MUKHERIJEE :

SHRI )
Because you are not going 10 have that
forthcoming cvent this year. (Interru-

ptions) I am not going into that. But
what [ am trying to point out is that_l
myself have undertaken the responsi-
bility and in my budget speech, I h.nve
analysed it. I knew that these points
are going 1o be’fraised by ll"lc l_wp.
members when. You are discussing it in
the so-called conclave. You want more
power, But have you taken the reality

into account. _Have you taken int:
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account what has b=en the net transfer
Your own deficiency in your own inter-

'nal resource gencration to the extent of

- Rs. 5,300 crores is being made up by the
Government of India, the Central
_Governm=nt—to th2 extent of Rs. 4,800
crores; and for Rs 500 crores I know
pretty well there too | shall have to do
something. But despite that, if you
have failed in implem=nting your plan
or in reaching the targets in the plan
even in nominal terms, | am afraid, you
cannot pass on the buck to me; you
cannot pass on the buck to the Govern-
ment of India. What elsz the Govarn-

ant of India could do? The Govern-
ment of India allow:d you to start with
a clean slat by saying that whatever

‘ldvlnct plan assistancc has bzen giv:n
at the beginning of the plan, ths States
did not have to pay it. The Govern-
ment of India has agre:d (o increass the
central assistance., according to the
Gadgil Formula, by almost R« 2000
crores; the Government of India agre:d
to convert overdraft oatstanding on Jlst
March, 1982 to the extent of Rs. 1743
crores into mid-term iocans so that this
ycar you can protsct your plan. But
despite that, if certain Stat=s fail, | am
afraid, it is of no use paissing on the
buck to us. [ can tell you that the nct
transfer would not only increase but
would increase subitantially when yoo
will g:t thz figures for th: asxt yrar

My friend, Shri Satish Agarwal,
normally his speech is very constructive,
and in the language of Shri Indrajit
Gupta, it is statesmanlike; thzre is no
doubt about it; I do appreciate it. But,
I think, on onz point he mad: a little
confusion, rather he delibzrately want=d
to confuse the House. (/nrerruptions) If
‘hs wants not to mislead but inject some
sort of a confusion when he analyssd
the deficit; if he just strictly takes the
attitude of an accountant, then there is
some point in his view when he says
that revenuc receipls are going down
and [ am trying to make up the deficit
by capital receipts. My point is after
all a receipt is a receipt: and wh:an
I am to preszsnt a totality of the budgct,
if the appreciation of th= capital receipt
is taken into account, economically, it

_is not going to bave that much damag:
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which you try to projec..

PROF. MADHU _DANDAVATE :
The performance of the economy will
always be judged by the performance of
the revenue reccipis and not the capital
receipts.

SHRI PRANAB MUKHERIEE : 1
am afraid, you are living just 30 to 40
Years ago, not today;, you are living
yesterday.

SHRI SATISH AGARWAL (Jaipur):
He is 30 years older than you also.

SHR! PRANAB MUKHERJEE : It
is obvioas. 1 do not know, 30 years,
but d=finitely he 1s older than 1.

taks -into account yoaur
trad.tional concept of this so-called
revenue raceipt If you analysc th:
States’ budg:t of late 30s or even late
42 youa will find that land revsnue used
to cuntribute a substantial amount.

You just

Today. is thare any place for land
revenue in the State Budgeis ? When
sales 12y was introduced if | remember
correctly by Rajay in 1937 an Madras.
did anybody imagine that after 40 yzars
or 50 yzars salcs tax was going to con-
stitule & Major item in your resouice
mobilisation ? Therefore, that traditionul
concept, to my mind has no place in a
growing economy.

Coming to the paint about inflation,
I have never said that we arc quite all
right on the price front. | myself have
admitied and expressed my anxicty a
numbsr of imes. W have taken certain
mzasures but would any onc here sugg:st
to me that [ should have the traditional
Western msthod of fighting infiation.
sacrificing devclopment ? Is it poss.ble ?
Can you have a system without sacrific-
ing your devclopm:ntal efforts and when
there will be no inflation ? But definitely.
wz shall have to keep them under
control and we have been able to do so0.
I tried to k>ep it within single digit—I!
am told that it has already crossed 10
per cent of the wholesale price index,
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annual average on a point to point

basis. It may be a little more, but the .

fact is that if you look at it from this
point of view, you will find that it is
stable. The curve is not going up and
some unpleasant decisious we have to
take, keeping in view fully what would
be the impact of it on the core sector.

Shri Indrajit Gupta is not here.

AN HON. MEMBER : He has gone

to attend a meeting.

SHRI PRANAB MUKHERIJEE ; He
lamented why there should be an incre-
ase in the coal price. | would like 1o
have an alternative from him, Coal is
not 1n the private sector. Either 1 will
hav: to provide budge ury subsidy  or
they will have to provide budgetary
siibaidy or they will have 1o pass it on
to the consumer —forget about the
rupees 'K and odd crores—which |
have to gave 1o the coal workers, 600
to 700 ¢rores of rupees we have 1o con-
cede as a result of the wage negotiation,
I do not mind incrcaving the  wuages.
Hur definitely 1 would expect that these
increased wages woud be reflected in
ingreased productivity. Otherwise where
would get it reflected ? nobody  talks of
.

SHRIMATI GILTA MUKHERJEE
(Panshura) : Rs 60 crores and not Ks,

30 crores ?

SHRI PRANAR MUKHERIJEE : In
viarous sectors.  Two or three people
are waiting in the queue, Mr. Mantra
s wating for Insurance, some of yvou are
waiting for the bank .ng sector and quite
@ few are for what it would lead to. In
ccrtam States there have been auto-
mauc Pay Commission at an interval of
five years and you have spoken about
the real wages. We have protected the
real wages of public secior employces. |
have the figures with me. You will
find that so far as the public scctor is
concerned, the wages of public scctor
employees have increased in the last
decade by 4.15 times and the prices
Increased by 3.9 times. Is it not pro-
tection of real wages ?
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SHRIMATI GEETA MUKHERIJEE :
Which price 7 Wholesale price ?

SHRI PRANAB MUKHERJEE:
Consumer Price Index. CPL. Not the
Communist Party of India.( Inferruptions)

So far as the minimum paid Govern-
ment employees are concerned, they
used to get Rs, 196 per month on 1-1-
1973. Today the minimum is Rs. 531.
1 am just taking the figures up to 10
years. Wage increase is 171.4 per cent;
CPI incrcase is 157.6 per cent.

It is not that recal wages have gone

down,..

SHRI SATISH AGARWAL : What

is the CPM increase ?

SHRI PRANABRB MUKHERIEE :
That T will leave to you.

What we used to say ten years ago,
for Gods sake, do not repcat those
slogans. Take reality into account. If
you take reality into account, you you-
self will come forward and say thata
time has come when if the country
invests Rs. 30000 crores in public sector,
at least 10 per cent return should be
thzre from it

MR. SPEAKER : You have to make
them accountable.

SHRI PRANAB MUKHERIJEE : A
tune has come when you shall have to
say that when a unit becomes sick, the
only panacea does not lie in taking it
over, nationalising it and cnsuring its
efMciency.

1 have not yet found out what is top
management — because this 1 hear parti-
cularly from my friends. who are either
Red or Pink that there is top manage-
ment —there is one sector for which
very much criticism is bcing heard on
the floor of this House and very many
Membsrs cutting across the paity line
are critical of, which is the highly un-
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., ionised sector. Even in the officers’,
cadre at the Assistant General Manager's
level, whzn they start their carcer, they
belong to the unions. But what about
the service from that sector ? I am not
mentioning the name. Everbody under-
stands it.  Ask .any Member of Parlia-
ment, go through the debates, go through
the quuuom on Friday on the floor of
this Housq, what the representatives of
the p=ople specak about the survice of
that scctor, one can understand. There-
fon., what is top ? Everyone of us has
some son of accountability. Unfort-
unaiely, we have created a situation
that whatever is done in th: name of
labour movemasnt or in the name of so0-
called labour interest, everything 13
permissible.

SHRI RAMAVATAR SHASTRI
(Patna) : We are not say.ng this.

SHRI PRANAB MUKHERJILCE :
You are not saying it but vou are al.wo
not protesting against it.  After all, the
resources are not unlimited. If we want
to have the utilisation of these resour-
ccs, we must do it in a bztier manner,
And on the investment which we are
making we must have a due return. A
time has come when wc shall have to
think seriously wh=ther 1t is the per-
formance of the public sector, the Gover-
nm:nt sector, the Staie s2clor or the
private scctor whatever you may call
it,

At

One point was made —and that is
also usual annual rhetoric and much
rchashed —that asscts of the big houses
are incrcasing. [ most respectifully re-
mind you : what was public sector share
at the time of the planning in the 1o1al
capital market ? If [ remember correctly,
it was 7 percent in 1951-51 and the
private scetor’s share was 93 percent.
Today the public sector’s share is 72 per
cent and private sector’s share has come
down to 28 per cent.

4 .
SHRI RAMAVTAR SHASTRI : But
their assets are increasing.

SHRI PRANAB MUKHERIJEE : IT
is obvious. If the whole couatry
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produced loss than one million tonne in
1950-51, mnaturally, Tata's steel pro-
duction was also about one, two or three
lakh tonnes. Today if it is increased
to 14 to 15 lakh tonnes, the assets would
increase. The asscts of the big houses
would increase. We have pormitted the
private sector to expand. Bui the
question is, whether we are having the
commanding heights or not, whether we
arc reaching the commending heights or
not. The public sector is reaching the
commanding hcights. In many eom-
parable areas. W¢ have found that the
public sector’s performance is also quite
cncouraging.

One more paint | wonld like to deal
with and that is aboutl tax evasion anu
black money. [ am not going into the
statistical information of the enforce-
ment machinery which we arc streng-
theming and th: vanou: enforcement
mcasures which we are ak ng, these aro
known to all of us, but | am afraid.
unless we have some sort of social
awarencss to curb this menace, 1t would
not be posible to tackle 1the problem
totally, You know n 1975.76 we
passed some laws 1o confiscate the pro-
p:rties of the smugglers and foreign
cxchange racheteers but up till now we
have not been able to deal with ons
casc bscausc each and cvery casec s
stayed and [ do not known when thess
will be vacated. No date 1s being fixed,
not a wsngle case has been tackled.
Recently you havs read in the newspaper
about one of the well-known smugslers—=
I would not hike to menuion the name
but all of you will agree with me and
there willbec no Iwo opinions an it—
the entire property which the Dcparl-
ment attached, has been relcased.  They
have the capability of utilising the best
talents, they can get the servic.s of the
b:st expzriise available in the legal or
other ficlds. Once | had a discussion
with certain professional bodies and
they said : **So What ? This is our pro-
fessional obligation'". We do under-
stand this is their profeasional obligation
but is there no obligation to the society
and can we not create that 7

SHRI K. P. UNNIKRISHNAN
(Badagara) : This question s should be
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addressed also to one of your eminent

colleagues.

SHRI PRANAB MUKHERIJEE : It
should be addressed to each one of us
HereI am not talking of any party.
Each one of us should be addressed. I
am not taking any individual name here.
This is a matter on which we should
address ourselves. If you simply think
that tax administration or the Income-
tax Officers or the Customs Officers can
tackle the problem you may have this
feeling but unfortunately it is not
correct. After all the bank people or
income-tax people or customers people
are not coming from heaven, they are
the products of the same society, they
share the same values, they are the out-
come of the same milieu. Therefore,
we have to create that type of atmos-
phere—and unfortunately it is not here
—or that type of hatred or social dis-
- approval for economic offenders which

we have for other types of social offen- -

ders. If somebody manages to get some
money, he will get a place in the society
and if the society does not reject it and
if the society does not stand behind it,
merely because we have many laws we
cannot tackle them. Here I would like
to say that as social leaders, as politi-
cal leaders, we have a responsibility and
unfortunately we have failed to dis-
charge that responsibility ... (/nterr.
uptionsy. Don't bring that thing. There
are many things that can be brought. [
can also say that we could understand
when you came to power you could
release political prisoners but by one
stroke you released all the smugglers.
So, do not bring these things. I am not
talking at all on a party lines. One can
understand if a mebody has said he has
reservations about preventive detention
against political parties or against other
type of activities but would you like to
extend the same logic to the smugglers ?
In this judicial, system can you try a
real smuggler who is the real kingpin, in
the ordinary course of law, in the or-
dinary process of judicial system ? Sim-
ply it is not possible and that is why
we introduced preventive system, we
ntroduced COFEPOSA, we introduced
SAFEMFOPA but these are instruments
shich can help. Unless we create some
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sort of atmosphere. I am afraid, it
would not be possible to tackle the pro-
blem totally. But one should not come
to the conclusion that I am just leaving
the responsibility to social awareness. I
do feel that the Department should
come heavily on the tax-dedgers, tax
evaders and we are continuing to do so
and we shall continue to do so,.....
{ Interruptions).

SHRI K. P. UNNIKRISHNAN :
You should also bring about certain
amendments and tighten the law.

PROF. MADHU DANDAVATE :
And also prevent certain amendments.

SHRI PRANAB MUKHERIEE :
You are trying to politicalise] it...
( Interruptions) 1 am not sitting in your
Chair. Tightening the law is not the only
thing .. (Interruptions).

SHRI SATYASADHAN CHAKRA-
BORTY : I am totally convinced. But,
will you please take a step that all the
Ministers and MPs would declare their
assests and sources of income? Let us
try. Let us be honest and try...
{ Interruptions).

SHRI PRANAB MUKHERIJEE :
ere I would like to say from my own
experience..,

SHRI BHOGENDRA JHA
(Madhurbarri) : I cannot undcrsia_lncl
the helplessness of the Minister in saying
what he has said. Does he mean to say

‘that our contitution is impotent, that

our Parliament is impotent against
smugglers and others 7 Has Parliamn‘:nt
over denied him any powers for dealing
them ? I want the Minister to clarify it.

SHRI PRANAB MUKHERIJEE E
1 am afraid, I have not said anybody is
impotent. or anybody else is more potent.
What I tried to point out was thaAt we
do feel, apart from the normal adrrumg..
trative machinery, enforcement machi-
nery, fiscal rules, side by side we should
do something from the other side also.
Politicians of all shades, they are much
more honest, compared to many others
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in the society, because they themselves
have a system of self-criticism. Do not
abuse politicians and just do not have
one brush to point each and everyone
of tham with. Wc become the viclims
this compaign. I would not like to take
the names, but you know what you
used, to talk of two noted B:ngali
politcians in the early ‘fifties" and
*sixtics, and nonc of you new share the
views you held in those days, because
you have yourself seen that, after having
held a vary prolonged ministerial carecer,
after two decadcs, these two men had 1o
men had to depend on the chariy of
friends to purchase one litre of mili.
Would you come to the conculsion that
these politicians are dishonest 7 But if
you go through the Bengali papers of
the *sixties fiftizs of Calcutta, you will
find that almost all the papzrs said that
they were the most corrupt men. Thacre.
fore, do not try to make such g.oneral
criticisms.

We have a system under which evary
Minister in the Centre has to furnish a
statem:nt of his assets and liabilities to
the Primz Minister. Every State Mimister
—if you do not know it, p'casc ascertain
it from your Chief Mnister —evary
State Minister is obliged to give an
annual statement to the Chief Minister,
and the Chief Minister has to furnish a
statement to the Prime Mnister. Find
it from Prof. Madhu Dandavaic, Shn
Satish Agarwal or Sha Ravindra Varma.

PROF. MADHU DANJOAVATE
Even afterwards | am submitting them.

SHRI PRANAB MUKHERIJEE
To whom ?

PROF. MADHU DANDAYATE *
To the Prime Mintster and to the
President of India.

SHRI K. P. UNNIKRISHNAN :
As well as to Mrs DandJavate !

SHRI PRANAB MUKHERIJEE :
I have seen it, because T am here for
quite some time, when the members
expire, in what state of affairs they
leave. Thzrefore, it is not correct to say
that MPs or Miniters are corrupt and,
therefore, there should be some .

SHRI SATYASADHAN CHAKRA-
BORTY : I said that we should make a
start with it, which can be followed by
others  (Interruptions).

PROF. N. G. RANGA So many
of us have made this suggestion.

MARCH 14, 1984

5 -

D.G. on account (Genl.) 4
Jor 1984-85

SHRI SATYASADHAN CHAKRA-
BORTY : Why arc you angry ? It is
not a new suggestion. Pandit Nechru
suggested it. 1 do not know why they
arc angsy. It is a simple thing. Pandit
Nehru wanted it.

SHRI PRANAB MUKHERIJEE :
I am not disagreeing with the sugges-
tion. But we shall have to admit that,
in our system there is an in built
arrangement whercby we criticise cach
other, If I commit something wrong,
sitting there you are not going to spure
mes.  LUf you commit something wrong,
siting here | am not going to spaie
you. You tell me, excepting these
persons, who clse is more cxpmed in
this coumy ? Sull, tte. are being

"branded Whatever we do here is before

tthe eves of thousands of people There-
fore, Let us not denigrate ourselves to
that cxtent.

I think | have covzred somz of ths
points which the hon. M:mbers re=
ferred to, If | have not been able to
cover all the points, you will excuse me,
brcause it is not posuble to coverin
one hour or A5 minutes th* pywnts made
over 14 hours. Once agun [ express
mv gratitude to all the memh:rs.  parti-
cularly to my a senior collecague, Shri
Brahmananda Reddy and many others,
who mad: out very substantial poinis
and eflectively replied to some of-the
points made by friends sitting oppasiie,
from whom many consiructive sugges-
stion have coms. [ express my gralitude
to them for taking part in the discussion
and making very valuable suggestions.
17.35 hrs.

DEMANDS FOR GRANTS ON
ACCOUNT (GENERAL) FOR 1984.K5
MR. SPEAKER : The quastion is ©
**That the respective sums not ex-
cceding the amounts on Revenuc
Account and Capital Account shown
in the third column of the Ord:r
Paper be granted to the President
out of the Consolidated Fund of
India, omdceount, for or towards
defraying the charges during the year
ending on the 3ist Day of March.
1985, in respsct of the heads of d¢-
mands en:ered in the second colum?
thereof against Demands Nos. 12
109.** . .

The motion was adopted.



